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13.02 Has.

ESSENTIAL COMMODITIES
(AMENDMENT) BILL

EXTENSION OF TIME FOR PRESENTATION
OF REPORT OF SELECT COMMITTEE

ﬁﬁlﬁi.fw(ﬂaﬁgr&): ¥
SEAE FTAE ¢

“fs  woaEms  aw  wfafem,
1955 ® W ®WET FE 9T
FEEET 3y (FneT) wfafm,
1964 ¥ W< #afa & fag s
@ T faugs d9dr g9< afafy
1 sfqdew I 7@ ¥ fog fem
w18 fawway, 1967 & &
far s

=it e fagrdt arEat (FEER) ¢
T O § qF qg T § I s atafa
& fu wafy @@@ 1 i Y o @
R *gy 7 § o e wafy 18 ol
a® 9 & S | 7 qF 59 afafa f
I T W I5F T gL ;1 W T®
g fe 9z 18 Q= ax WY AT I
A FT WA AT A F TR | I TF
mfed® anl TR TH FTEAT A€ Q
g wr afafa ¥ soaw srREE
& 5 18 Irlw TF g F @ W
F?

ot faufr frs T o AR 2

I AT 0T FET & | AB AT AV
Tawr wifar gf 4

=t e fagrdt aeddt : g Afew
AR

ot fawfe fam: wrad w31 fF o
WaigE a1 9 WK 10 # g 4
fmdd & Fgr 5 S 9wy o oo
afs A AqET T AF | WS ARG
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AT §: a5 ¥ W I IF Jg A
T FAN
MR. SPEAKER : The question is :

“That the time appointed for the
presentation of the Report of the
Select Committee on the Bill further
to amend the Essential Commodities
Act, 1955, and to continue the Essen-
tial Commodities (Amendment) Act,
1964, for a further period, be ex-
tended upto the 18th December,
1967,

The motion was adopted.

13.03 Hrs.

PONDICHERRY (EXTENSION OF
LAWS) BILL*

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN
SHUKLA) : On behalf of Shri Y. B.
Chavan, I beg to move for leave to
introduce a Bill to extend certain Cen-

tral Acts to the Union territory of
Pondicherry.
MR. SPEAKER : The question is :

“That the leave be granted to intro-
duce a Bill to extend certain Central
Acts to the Union territory of Pondi-
cherry.”

The motion was adopted.

SHRI VIDYA CHARAN SHUKLA:
I introduce 1 the Bill.

13.04 Hrs.

OFFICIAL LANGUAGES (AMEND-
MENT) BILL AND RESOLUTION
RE : OFFICIAL LANGUAGES—
contd.

MR. SPEAKER : The House will
now take up further consideration of
the Official Languages (Amendment)
Bill and the Resolution, Shri Prakash
Vir Shastri to continue his speech.

The Lok Sabha adjourned for

Lunch till Fourteen of the Clock.

*Published in Gazette of India Extraordinary. Part II,

11-12-67.

Section 2, dated

tintroduced with the recommendation of the President.
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14,00 Hrs.

The Lok Sabha reassembled after
Lunch at Fourteen of the Clock.

[MR. DEPURY-SPEAKER in the Chairl

OFFICIAL LANGUAGES (AMEND-
MENT) BILL AND RESOLUTION
RE : OFFICIAL LANGUAGES—
contd.

SHRI S. M. BANERJEE (Kanpur):
Mr. Deputy-Speaker, Sir, I have a sub-
mission to make. This morning when
the calling attention motion was being
discussed in this House, some Members
quoted a letter which was written by
Shri Ajoy Mukerji in which he has
described the activities of CPI (M). I
have gone through the newspapers and
I find that Mr. Ajoy Mukerji said that
he wrote a letter but he never sent it.
1 want to know from the Home Minis-
ter . , .

MR. DEPUTY-SPEAKER: What
T would suggest is: when this matter
was being raised this morning, you did
not raise this point. So, I would sug-
gest that you please write to the
Speaker. If there is any contradiction,
be is the proper authority to take note
of it.

SHRI S. M, BANERJEE: Kindly
hear me, Sir. I understand your point.
But, since Shri V. C. Shukla is here, I
want to know from him whether that
fetter was received by the Centre or
not becawse that is the fundamental mat-
ter and an ex-Chief Minister was refer-
red to bere.

MR. DEPUTY-SPEAKER: I en-
tirely agree.  Your query is all right,
but it should be addressed to the Spea-
ker because that would be the proper
procedure.

ot wrmdR Wl (FE) ¢

IUTEqE WENEd, § WA W #Y 21
T 1931 F TAAAR § SHTII WA Sf
F OF T B OFF AT & AT
FET AGAE -

‘T @OeT WA e A
AAE AR I & fag @
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T g1, A ey R §f -
aET R A WK @
3, faerT agAl A} sfeaat 7 Awasit
F1 QR 5 &9 ¥ fog g T G,
A e & e o @
aHar g1

@Y FT E9RET &9 gy A o 7
3 R B¢ 4 | g ag QT § R o
FHTT 3 T G gAY 9T A1 99 @
f s wgemer @t 0 Afew
TS & g F a5 fg <t e
F 9T ¥ g€ FT qOWTT a& Hifwa @
T R 99 ¥ IR 9@ TR TG
Y AR T Y IW & fq I @,
A & TorTT & g F TE-uTET
¥ &7 # ofkafag & 7€ a8 7y o
goar fF o o afq == @Y, ar
fe=dt it fow ¥ Frafog-aTaT @+
f afma g I
R R AR ow=
AT AT FT ¥ FOT T& Tt
¢ foam 39 TR Teefast ¥ @ ®
qAT qofaE e A #)oaga
It fear ) aafawar ag & 5
X T N FT AW FAEE @1
aW @ FG wfeT TEI & | TF A
# wgy o wwar § v wherd-wmdy oo
R 7 7 @ a7 aR G-
TGl 9T HN 7 9 9 | wE
I FT QAT | Fvx 717 37 ey
¢ aR ag foat @) &=
I FFN X & fpmir 7§ afew
g AR § #t feamd

dfqe™ A WA AR 1963 F
TroTeT fadas & e e 5w &
F TR AT ¥ | SUST HAT FEATHT
FewHA ) g A 9w fag
&1 JrEgfe & for far, @ ¥
g fafeaa wwran & fr ww a ) feafa
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[sft srwnrEiT W=t
IOV T AT N 1967 F ¥W AW FT
ey fdas @ 99 § 9@ I |

Wi 7% WAl &1 gven ¢ ag ffaae
2 f& 9 ¥ w15t & forw =i W
TR R | AW 3T FE W D
Awfa FTE 1 I WY FErd AwfE
FEaw § T LY UET WEAR
TR TEAT ATRAT E | W F AH A
o Al F waw 7 owiwe §
N Tz Tgw wwg W 9w @ fag
q ¥ gER ® @ ¥ a9 afw
o Qo THo F A § Y WHS
{ T ¥ W § v v W
TER W At § fafiw s
AN 3T & FEEn ¥ T ¥ fen

sfafafee frear gar &)
- ﬂ'l'foQo
Ui o1 QHo
103 &1
_a sfy-  ufa-
o o
T 4.80 2.88
13001 4 3.78
| 5.33 3.78
L 7.96 8.80
o7 WY 7.38 R.47
LSRG 4.90 1.50
fage 10.59 4.05
" 4.20 3.70
T 7.68 20.06
W AT GIAT T FHA 6 -

fawar w1 § AR fd 1 O fadw
frr o @ v @ N9 w1
A afmdi A ¥ ali §
g & 5 v 3 A weT FwEEr & wr-
a ¥ fog ¥ & g@rd Aol §
Tt w1 wrer fauifcr s faar
wWifs & ax & 5 o s=igar &
frwg & forems gw s A9 § W™
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wErAmeE ¥ T GiEar w1 faeg
W | g T Al § sfaw
1 =) fawrw et arfen 5@ Mev-yons
& W 9 A TF TH1 7 iqa=a &9

afe ara & & s SR § fe afe
9 BIT-9IT § OF qaee ag T fear
I 5 W wigr-amdit Tsal & W
a9 SE-J wEW A gqel §
fewdt & weqw & 337 A wier & wiafom
N A I IE IO E ST W
fed @y a%a § 1 WX g WACAT W
& s A F wwwar g 5 @ awaw W
TF UGl GEHAEFIE g9 g a%al
o & 7g www aF fed W wfemd
LR Wil

agt 7% T § fogw aot § d0w
FER T wArs w Afa w7 &
3w 7&.3 tfgre § 7@ I=v wIEgw )
¥ 9% Q¥ q@ I NG [ Fa4fw
W waw § GEg a9 A R Wi
frmifca # € | I GEg I W W
wafq § FT TCH I NG FT &
w$ fr 7 ¥ gy § 3@ 7 fadw
Wi FH A FET ) oW w7 w-
afcwme o & fr o wwl safs & o
W wEw § w1 wfa a@g gl 9
ST TG W M Ay WS-
ofq Mo TIT FARX T FHT-HRT T
Fg WY A @ I TORT 3
gt fgwar wrow fRam

IR AT WY WA F W
&G fs a=hg weE ¥ Wil §
¥ 1,84,000 aufyai ® fglt fomnd
7§ Wi 98 X FOLT v = fsd @
A o afrd ¥ g w1 A
F foT 9T ® RO WIS X §9 & 6
fet e AT <@ & 1 AT FTRR AT
s,oeo*ﬁi@%wmﬂt
arefoee da fed g & fe 0w
qoE & wwtadl § gy & &Y enew-
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TE § I A d&r 399 1,100 § 1
# g g s =0T g Y qeran
aa Afaal F faanfa @ § ofaw
AT F@ P FFA

AT ¥ T T TW W {A
AT@ & wifege o) =R wfe &2
Tl # IsaameEl aw # fed
# foty fa@ 919 91 G AT O
oy fF d@fae # AwaT & wgER 8]
g wafeq smaear ®1 &wAw &
AT TR T I N AN F FE
@ A faaw fear | zw feafa & @7
#Y T AU FFAT ¢ AR A Ama
afaxr 37

N o g @@ & w71
f& it 3 39 Fz o & iR v A
W T R w AW
N [T ¥ gIAA & gHar § AfeA R
IR W 9% fa=rdl & oy safaan
N 7g wgw W § fr e v afa
el F wezT gwgwt & A g
fF ardt af i, i oy 4
g, fedY €8 ¥ A A SnRi—
¥ TR foelt § A § a8 A afew
feocht ¥ g A @ af F e
q qg ATQ W F OF A% feafy W A
dar # | WY [H T TR F T D
wafa afaa—ag o feafa s @
frad v fieed S Wy W §
e W werf Gar FT & v & @y
Wi ¥ Tg qaw A W W H
o gl # frlt Y QW ¥ gwar §
A SR F g FHIER T A W
awraT Rt w1 | fade sod F 5
gz W% gfean &1 AW A0 AT § |
wfed & AW S S § —wite
N g FG IEW § |

af 1065 ¥ IT TAWI W S
WMt ¥ W 9 T AEE T X @
o @t forw wfefe w1 F A
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For #t fawrsy fear w1 R ww
qTEl [ 9E F U] TF T &
I wrr ar ) e 39 safeaw
] wfafom w7 % agi o e fear @
fr areg sfems @@t 9T ok qwt
ey fegq SF o wrww fel
@ §) W TR F N ' W
sfoeay 3 frg g ¥ st foar §4
Y S 5F T #Y TS F oy @
FHT 0T T 6 50 TR oY
# oo s & s s FX @

o 33 f7 /Y wEE F s
A T OF qERew gow ar | o
agi & oY Furpe a7 fadare TR &, Ferd
T W §, gEfaEx wed @A W@
% W §, | I HIA qHGS gEEA
¥ fade § a3 ¥ afvw awds S
7 g fear | 9g SR T A
fear fF & Y S B AT @
¥ faoms § =l gw afaw agd &)
Afer g g ww sfewr oo
TAgE F ARl F A aGA T
a® ¥ g fear, dfEw afrw ands
A F awEry At gar far w@)y
feafa 1965 # gf &t 97 frraqrw Wit
"X 37 qHIFT F af Wy F g
T ATT WETH A WA@Y 97 | cefeR
AT A } FF @ R w1 Wt
frduw T AR T o P W
SHE & §9 AfE o agh @ § &
I W FT I AT HAR & ) W W
@ W fomew Tgd § WK faere
ATET 3T FT & A AT gHAT W
WIS EATT AR &
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[sft straa wreft]
g1 @ g a-fafaw *fg W
afafa &1 & N FAwaT ¥ WE@T T
I Wy faeaw & fadw | g
I g foram & 5 ww <@ fadas w1
M ¥ fadw 3 | dwpfa A @
I { WL F AR ATIH AHIAT F
Y YATTAATE | GE ZETATY NE |
wodn ¥ faem g oF gfew Wi
#FT 1 IGA Far ¢ Fr g & g
FfETa e § §,7 /R
R FEAAT AT F AT A9+ W
¥ fawre § aEF WU I AW
a% IEN @ g 5 fFe e § S
ferdr faY s @ &1 T o
T IR e s afafs ¥
=@ =it FSE A FT 1 @ 77T
oeF I e § aw fead s §
AEEAT W F AT AE R & 7
Wi o W@ afm & §
ag afm o 9gad ¥ & Ao
fedr faama F gt @ N E
AR S faer @ fr frm oty
& FIT TETH T G $Y 9ad g 9¢
T FE ], AT AW A
NOA A @AW G fg |
&, T IENT TH T AR HT F
FIA ATHF TAR AT G IG Fg2H
Y ST FATEHA | ATT FTHTT IR
fr ag feafa st @e? s g
A Qe T awFWE P
Tt & faft ST T feedt e ara-
T 7 { el SR W s fefa
af & & 7 avmar o o A
TAT TS I MY HY Fg T § |

T T Y T qI A F FgAT g
f—w W ¢ & mit 33 f gr am
=g faen WA @o frpr ¥ wo
oF IRA 2 Q@ 4, IRN aamn
fegeam & faxa fagvedi & arelw
WTaTd o ST ATEIR ¥ €9 § 99 0y
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& A @ awy 73 freafraes
§ T 64 famafaeream ¥ & o ¥=
o T atew § Wk 9 @
g N frafem w1 @) g
T A fear &\ W 73 freafamrent
¥+t o ¥ F R 9T 36
freafaaermy ¥ & feiR s soamwy
& areqw { fawm 37 @ET FT foran
#1117 famafaaw 3 § o't e To
% # fomm A T A &
e A& AT @ E WHY 37
famafaamy Fa= fe wmdy Tt &
2\ 9uT3, WRU, IEREE, «E
& & gl & wie & wfa gw e
e FWQ & IyreAew Y | ow ™
"%eq | ag foan g § i ey T A
I TR A NEFat  fad wfad
7 €, a= 78 fagre, IO% R, o,
gy, ghm, gorme, feamae 93w,
I TR F q=6f F AT T WY
VF TR AT RE ) 9§ T~ =Y
AW ¥ THo To UTH F aY Javed
I faaifaa) w1 au=n sy ssarom
feard 2m ar a7 o feafy W X
AT T H a1 |7 FL ! A &
@ T HRIAET ) et fear @
& yFR ¥ ag feafa amo A &
& Saw AT AL ]

g 9% ™ faguw # T
# -7 T fadiv &7 ¥ va* @
FE TG § | T forda® 9 1963
&7 a1, e ot a9 aggR e |
SEa e 4, ag aTER A T
#T1 qf s 911 IfFT 1967 FT A
AT H3EA fadiue ], 98 T IR
R aaAradt F1 afEmE § | & aEEvad
Iy T T FT AFGH FT T F
w g wWifv @ fadmw w1 o
4 G g1 7 THHT gIOE ST AT
—a GIFCAT HR ST A T
fear | g fadas 1 g JA geT—
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T A {1965 § 37 ey fadefy
AT 9 | W JIv ST geT—
9 wvaaaan ¥ fafredt waw § o
W 3T TR ¥ 97 o9 fadaw @
wreT T A €| qg aeA A
N w? T mw Ty g FT
AT g ?

a9 9 fadas § W aw g |
A AR E | FAY A€ q@ AN W
it & o€ o @, o o sw A A
o faar & Ak e § wed
T FgT et § e ¥ afawrd
= @9 7 wF 7% T w faEes
FIATMTENEAT AT @ ST AW
&7 § &5 oF W Ty A fauw @
wq giafea #a 3, w5 fiy
FEA L W AF TN W T
faar weAl #Y W ag WA 3,
¥ IgFT afcomw |1 W ? oHT aw
dfae & AER ¥ F R ST
F ITE FT AGFR IF7 &7 @ &
FT F FEA Y T HT AHR TIH
¥ ¥ q7 AA €7 § fqar v w1
T @ ] AfE T IR /oA
T wEdwfas s & ooer #@
oy @ v §9g § wfewrd @)
T § 9T W@ § AR §ag F wfawrd
A FE AT W@ &1 AT WET FT
¥ 3, 0 3w Afa =1 v W@,
qeEl Mg wEre # AfaEn s A,
st A4 AfF &1 99 9@ar, g
| WR A foet F fad s w6
FRNEFAT T I F F I A
faam geml T mfaw @ omEd, @R
T IFX Ig @A qqg TOTARd
Hag & it

290 gAY T T Y T FfAERE
—ag ¢ 7R # T | WER F
g A AR qar @ @ fe ol
W O T N AT A A G |
A g FTHYE T 9HTT F7 g Fpreran

AGRAHAYANA 20, 1889 (SAKA)

Languages (Amdt.) 6058
Bill & Res.

TRy & I g ard oot Wy
& @ 9k et ardt T+ o
MR P T @ T
it Wit woal & fga & afe w5
AT g & TFaT ¢ A g Iud ot
dU &1 W ARy € 5 W A o
TR A F 7 7 R o
st dar 7 ), afes W fedr s
oY wrf Ifaa A 2 F o g Y wFaT
AR E | Woarsngfrag
AT & £ W & o 379 Ot s
DFTERaE A Wy feag
fem roer it ar fer Y F e &4
afew srgi wg=at &, Feifar o qx o
FT JAH WA F gaeqr § W g
form § @ R N gER S
& | WX T THR FT RS T ar g,
Y ag 49 g9 &, T qwET w6
et s @ A w0 ) Jfw
gfs 7 fadaF T 9 Od 3 Y & s
I W qE & @19 § W w0
oY, M7 I F FEHR qF FAT A/
A WA §, O F qwwan g 5 ag
AT FT IIEF FR |

N fTETamwEawd
1o #Y @i faifa s s | wfqfew
T S AT ORGP FT | AT T®
S 20 A AF WA S W § W
WIIHT 7 @ & A 96 ¥ Wa www
fraffa fifvd g7 & @@ fw
afgrt Wt Tsat o) R SR T
1§ AT T A A7 ol A A 9
R & avdt 97 1 wifs il @)
I IF AT W § F FE
&, feT ol o= e § a0 A %7
T ¢, SUTSE WRed | g dwm F
o T § q § S o e ¥
gfefaa a6 €1 6 N § o dray
& A 3% qE WA ™MW T I
AT F A AT X WA v
FT % @l o g @ fael &



[ =i swrw i< e )

FIT O I AT 7 gy awre
# 0% ai & i faard oy 8, ¥
g 20 WA F T AN T GG o
a%, gaer whm &7 37 wfw
ez § e o w1 o gy T 2
74 falas & 19 & gew § ay faaf-
foa 7 son—zw T 1 famw @ fe
AHR T 91 5 w3 @ e H
feafa )

Ad aw g & B 9w & @
wqE A ¥ 02 & Rt A s @
{1 wE e A T F e,
1965 3 B W W 5w 1965 F A
it wftgy &9 ¥ TerT fadas & g
el == 3 & wopw W § Afew
A F U A9 SN B Y @ W
# sroperan & dfqem § s & fod
IY guY =IEar 1A 49 i S )
# F aff @ Faw O F@t
¥ faF Sawr ST g Afe
fada® & g Wi B sritfaa st &
fod e fean o1 w1 —a% F wad
& 9TAF AT G | W GHIL KT AA
7 v aY 1963 F fadigs & a5 W
TG WHIT FY SqIEAT HT ATATHAT TGN
oY SV s B g S a7 o sfafea
foar a1 fardas oY sag # faamoy
TR IO T TafF I S e
waT gy § Wi § ST WA W
wifeq | afe fadas fely & W
ITfgq qv | ATy FET /R AT W Gy
gy frelt wy wfsre gew &), wafag
S F IEwT wpAnE W 9, At fenfa
quwar § @ awdr )

g O fadw a9 Y § FgAT g
£ 3¢ 9% § &% ¥ o o F0T e R
« gft g gfcwr § foaawr &5 am
‘a1 s T il el vl w1
¥’ 3\ W g wAWY § @

el & wmafram ot Wy Tty o
T i@ 7R €, Srsaw wee, § I
F8 dfeat W 9 S AT E -

“xregafa ¥ dfrwT ¥ SR 343
¥ &% (2) ¥ o ¥ we AfqEW
(o) sl ¥ fam Rt
WA 1955" ATHE TF K H2W Ardy
fear fored aror 9 (1) 99T &
T 0% g (2) sawiw foet
TR gfasmil WR 6T Y & O
weT faet, (3) st s w3t A
oy ¥ fafew oo AT & fag
WIS AT ¥ grg-gre fae Wi &
TN & "fysa fFar ) a9 T 3
et 195 5 Y sewfne forar AT AT

AT 7w Frdaw ¥ gTar ag gty
FT 1955 FY fear gaw oy wrw § gad
N g ofEdT @ a1 @
fEdr At wedt & Y FT T
* rrfag § @ we faen § fo
R A T TF wAA T o g v ot
IuHT Iax fey & faar o gwar §1
AfFT SEH a7 TR AR A g
FE I @ 1§ AR s @ faww
# AT Ao §g o e I § I
Ffaa aff W 9RAT 1 AR @R
g AT 98 &7 T FY TF A @G 9
¥\ qw WY St Y 9y qar @@ e oag
fadus frg @ aw Tegafa & wkwt
¥ farla 31 g@Q a@ A & g
g § g 93 § F @ fadus W ww
¥ 7 Wit 13 § iy @ g W AR
T HAE w1 @
fargrr ot @ g s aw@ew v b,
ARAT AT F @A § ag AWy
qY T A oft 1 e off wF ag
ot ) iy of & o2 & 9 FT gAY
bl &

“ar A g F qETTy e @Y /
o ¥ € e aeaw & afd @R
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qg-asfeal M e dr scdwiRar @) wifex ag ¥-f =t @ i Y
famsi SR NEEd & ag wroaw god@ Ay ot A 7y & AT WE 99 = A
WA {MIFI@AETTEIT quFTor @e? sRaa§ o
9T gEE A JArd & rewR A ar A oy 6 W g of W Efa-

T A A Arew Dy & NN
Licuil

g Wit ot w7 2 faaw 1921 %1
T § sofie e ) TR
w93 foar W= & wgr 4 Sfew
faraT st & avcrew W) g W & awaey
T A oF Ay 9 el 1 faver W
¥ ¥ W& WA W qw,
for o & T oy e #Y &Y it
WME@E?

WGl T AgE S F WIATEA) FT K
 Sa% waw § 7 fawa ¥ 78 wgm )
DA G aFm TR
Age Nt 7 o ag w1 @ o gy vt
wH R afrR dr fr g wE e
I T qF Ao @ oAgE o A
9 I qHIA § qg T TG FF IR
gz Wt wfawr o f5 fedy Wiy
[oGT 9T WA 71 1 wifEedy ey Ty
&1 fer Wy Tl aX WS A #
AfHHI &P 98 ITH 9 TR | B
€ T sy

WH YT 99 e | ag W §,
A I FHS Y 937 § W G A oW
oY I AW gwT & | AgE S FT 1@
TRy foad Igiv v a1 e fr Y
T FTHY AT GHH H AT AT
& v Sad 8 g w1 A qa @ dan
T g

R, fe & ag s fs Wk dge
ot ¥ 99 wTENA § 47 S TR §
AW faar arg e Ry e &Y
& G A 1963 F S TorATT A=
% qg "l 41, A€ of oifaw } 1
R HE FHT gYY Y g st Y S
o WY 4, S8 Wit A qfr s ey

W, @ Ol § ¥ fel uw W FE
§ @ g9 Afqwm | T, AR
AgE N Agf 991 i afaum dgeoft
¥ a2 F e N F o
QRRATEA] T T ALY gar | AfT 29-
W fafs & gy & dge ot § oY
A foar a1 § s S g
&7 I 9 g e ? wega & waew
§ IHT T vwEres 4r ! Rrand?
WO § wyi gepa 37 W AgE
o #T ARETET T fHWQ € oY Age St
N WEETEE Afs g & & ar &«
R 9% %< | 39 0 £ a1 9L AgE
AT TEET R R EIE ! AR AR
# g & wgm e g fr dgw W ¥
WO WA faan gt &y Ty o 7 ot
0 T8 W far o ? q&E |
F ¥t @Y s farar) AgE S F
wR Ew fafteT ¥ &7 § wwaee
fet & & o A | aeefy | W
e fad § | JgE St ¥ waET W
T A & WY, NE 5T aar o
wi a3 § 7 Tgufa 1 wikw ¥
aT Yo WA &7 T A g ¢ A
# fogT e SurET @) avaT ¢ ?
oY Y a1 TR Y T § FFar § |
wwfvg ¥ Ew aol A ferso
QW ¥ Waw ¥ qg e & WK
FEefiaT 9 St S W WK i
fafree ¥ agi 43 U & S Y g
¢ s o Y gT X g A T HY 9R-
T Wk wdY faan § waW 9o | WR
R R IEME IR W
faufa & frereeT § @ qEET F 4@
Al fis woelt el & a1 AR
& forg W ferarr 1 W%, ST O ST
¥ | wyee ekt # O et [ ¥ q-
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[sfr srpTRER wrEdt)

T IR TG 6, 6 37 WA 7 AT
Pram e g wa R e
fordas anfie & o ar 98 fagas ga%
afuf M == 9w a1 {6 STwa S
¥ for srnfie &+ feam o | W fRelt
& F IO WG TGHT B QI A F
@ faias Y 781 9w W A/ wRE
#r N 7 ag wg Ag § R W@ e ¥
W T oF 6 § S S A FET R |
&Y T AT "@ug 1 fmin s &1
fex guw f9m 530 ¥ goW § A
& afes 50 $AT A Fag §F I@w
frir v 1 g & srean g e s
qog # A FY 9g_H, w9 aei w
s F ghd W s Wi e
qIET BT UTHT $T g 7T o

o el AT (i) : ITeAE
wET, 39§ 1% 3 U7 LY & w) b
W€ T O g AEH XA I qF g
¥ ST 3 AYAY ST AT ST WY |
@ TG FWQ@ | B FT AINT BT,
eete 9 wTAT side AT v 2 Y
WTHT I3 3\ & AW § GHTY 0 )
fergeam # wmar feey € TET @R
TE ¥ F71 AR IwEAw R, T AR
fesrar wwedY § % ag s fo &
aar el dt, o Al werd
Y afer ag AT ag I /it ¥ Ierd
4 fomst s fe= A o )
A q qemar @ 5 e e g
TY A WY X 78 ATATST IOTE, ALIHT
wiet ¥ o€ AT ITH AATT FY A
¥ a1 w1 A G | ARG o P
g e d Fom F G¥
Afgdr wifwadt & st gFTAT e
FOW AR T @ AW E,
e WA § 1 ¥WIWH aganr
X & foraft s famdy 1Y § ware
¥ ag w € <@ 2w Y W ey
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Y Tifgd 1 A F fg= w1 T|mw
@m ofed s fedt # sl w1
T e Afgd | el et gl e
# ATGATIT FT TG AT AL ARG |
FIA-IG AT § AA-HAT AT
fad Afer awa 1 N FE PR
¥ ¥ 9, 39 ¥ faq fig=r vy el
gAY 1 919 & TEY SATATEE A §

qg AT A ¥ AL qgT A §
A g 4 faega S M I J A

~FAT § T TN WIS GEF FT T

fg=r & oo 3 g, e qarCT T
oY, el fet it ot rfa ag fg=d
T T 1 ol Qg wRH @ T
FRRLI 4, s F foar o,
I F = o, ag fe= aen @
q, ey Farer gy o, amev gy
e @ Afew far F fowmr | @@
aran & A 41 B ogw el a
A fet &1 fadm &3 1 fae v &Y
A FT AT

a9 § ag FgAT ATEAT g 7 qw wa
AT E I B EFRFWE | TH A
1 93 §, f g ) W g wa-
qTd FY AIEH AT, TF FE F 4
FE ANEX ATSAT AT I TF &Y &Y FHAT
2 T & e | il aw et Y A
v § A A won I g e
doret § few & ag ot @ I fr
#7193 drely, 9 F A 97 fo et
# e, o 7 & ff T wwr F
aamat § o QAT o wrar §, fafiy semr-
e § 1 xafee & wawd § 6 ¥ aw-
9 1 § AT 9« faa= a7 9@ qwy
o ot =t A Y a5 7@ QA A v
fer Y fe S @ 1 aw W oft A
w1 fr & wrd weer o §, S ) fafe
fgdr, 95 AT ¥ & st 39 wraT WY
fegrmt T A ALY | ¥feT o faarer
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JAT A9 @9 7 g a¥ Frar 5 a9 =-
aurd syrer dwfaw fafe , s@ &
T IR iR § @R gafad
g fafa 3 grar g= weal 1 I==1-
TN 8 qaOF ¥ P awar §, wwlag
ey fafa Y A fg=h 3w v s
Ll

qF A IqT AT FT FTAE F
T 7€ £ 5@ ¥ WY 4 G FEA T
@ & {5 o v Sy wweEEr st
AN fordard gy § ) FifE F favara
QAT § 5 s g i e q
qr a9 fe=r #Y s foram gar at
art N Y @A § Ig FH TG AFAT |
a9 et & fa=rs =gy averr $5 T
qar | AT 97 A g W AW
€t g ifs aw 7 § @3 ¥ FWA
TN A AT A AT G T JFA
o T 1 e e
@y M, fedr famy @, ey dra
A, qFAE T AT AL ARAG )
AT FETR IS MW @R
9 Fgar qgar § fw 3 wfaww aw,
oF IFR ¥ AFsh @ fod gfg a=
s AT Fustr fen F @R
# gad AR WA ARy 41
=gy § 7 ferd 7 atg = g S
Y A T | AT AW CF G AAT
3, A & o oY ST N | A R
a7 X §, 39 17 39 | a7 fFewd
UFEEE AT IAX TIW F § ;AR
Fary fawafaamey F Moargw IFAAT
@E UG WEWA I FILAT B A
# 7g¥ §, FA W wwdA I g,
“English-speaking people may be two
per cent of the population, but they
are the salt of the earth and the pinch
of yeast which raises a mass of dough.

A T f def sl § st
amt ¥ | 7 wma § & g & wfwa

-
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azasdad" §1eadrag
T8¢ 1 9 T i e et o wré
A 3t gfqwe &1 wgE AT T @
ST 1 gafeg § ferdy w1 fade F
g

frey qwrg s fagemqd wrew
# ¥5 ez § Tawm o 5 9w
faem @ a@ gt oft 6 ¥ o 7@
w51 fF “fet & g Wi @ awl
A e uw Al @ A 9w
I g FA A e ¥ g 9ag
g #t yafg TN ) IR ag Aty 7
& Y aY T gAR qTHA A qWAT
T T eft— (§eTowa) F gawpdsT
¥dfea g 1 AT T ETE R q@
TR AR AMAT TR L T
*3, A F9BT AT

FEA R F g g Aw W
§ fF e Tl wpg 7 § foraelt
A Tfgq | F TFTAT T Sy AT
S ATHT § INHT SIFT FAT ¢ 6 g7
Iaar w9 agt fwar g & fag o
W FET AfET 4T | W LA
¥ gw o & faar g @Y g g
a7 fgt e forw g8 aF Ew
Y § I 99 aF fawfaq &) axdt
4y | feT qra-are § Az W FaAT
aredt g i otgt o da, sraw, S,
A, AETAE, T19 AR TH TFILF
9 AR WM F IO, 7@ AR afemedr
T §, ST W wer ¥ fawen
g€ & AR ey &Y @ § 1 9 Wy
Tt A A g ey F 9 e
¥ ag) & A ey aneil #Y S WraF
drgy & feara a@ € 1| A, TG,
Aegrew AR afew § 9w §
TAHT AT A GEF § AR T@FT F O
& § WY 957 T8 §, g ¥ W= gy
¥ faay €, dfea § st g f5 o
fag fedt e ST sman A @
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[ =10 gafteT ATAY]

fogr T & g@ wEE T &
fag &1 oY ofcfeafa & s afewr
FEt ®7 FO awArs gt gy
gy 7 AT F fawma sR A D
1T T | IAH 00 TV &3 IF AT
& JfFa g MygEr wl N E W A
fawad #X @ A @R {9
T Ay Fe, faege Y I 1 ¥
g aaFsA g ? Fawar g 5
ferdr #y st @ qa & fad fedy
¥ g 91g faad qudt & ww (&, A
faay ot ¥ &, afew, U ¥ A,
gafemr & &, A favwa a8
qiY wierl ¥ W fgdy wEw w%
g ML fapq A aF 9 § | I
g ¢ f5 % w@awaaT qW 9, A
fer ar A NN AT A T TS AT
JMT A TF &Y TAT AT | HH JTF
T e agAm™ & a7 foiw A
foar zafaq ag a1 sisargaian &
g

I A ATITE g FO AT I ST
¥ FHfaee qrEaTeT AT A | A
WIET ¥ YT A A qgT SART A
ft 1 agr A dAfET W FFgeT
A T @ N Ao
I A fafy § ag fafe qad A &,
At N o sl g1 waw
gl TET A T oY ava gE o FF gl
aurd fafrfr s e & Afrr o a ?
I ao fafa F ar, Fwe W
Y @7 | 99 w7 Fg FF o fawre
F& fFar @Y 7 v @ § 1 Dfafe-
FAY AR AW T fhas wawg g
AR oo I ooy @ A wie &
FEAFT a1 Y o §, & aver
o § | I faww ¥ &« X,
hfrafar ¥ &« 7, dfas & 6a 7,
WaT Fagawfa A L rwA N ww
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¥ & 1 SR o Wy ¥ g 4 §v
I i

STT ST FTF | AT HTOWTET
aga *few 1| ad Faamafa Y sy
&1 A% g Fr st AT o S
# TRILETF L 99 THT G | TqET
w0 78 & 5 99 & fag e gore e
R Wifed | fFg ag ¥ ag qw A
TR ATl ATAT TFIAFEL AR 7
ot g | g At /Y Fw F1 Qg eTEw-
TR MR TAT AT & | At @Y F
Wt ¥ Y T €, ag I 9 o |
afer sorfat 3 o W & @
faam aY @ 1 SR A W@,
ity 7 &, e o § A 19
€ ? T FWAFT qIy A gAY ¥
T AR a7 ¥ T § AN
Y gfar 7 3 aga 9t ¢ e § AR
STH 3@ F €7 F q ITHY TEHEA
g1 AT W ITH FEAR TG §S
gafafaa gar &1 e T I
g & I TurEe AWt ¥ A
<+ a%ar | Afew agi felr ¥ T s
f& I sl wrar <@ Tifgd ar
wrE A T @ T TfgE 0w e
Wt SN TEEr ag @ | aw
YT § & a9 9 fear ¥ | g A
g

FEF 1949 AT 1950 ¥ IHAFF
3I=q foer & fAaw g5 fad & fad
af 4 a9 A7 AW F, Tew gichy
#, grag ez ofmar &, greg e
%, fofafiy & o & | AfF faamo
fegeart &k wifFeart wvit & #rf
Ao AAAT TEY QAT 9T | T AW
Fqft-AaY AT § A feay 90 @
I qTQ@ A ATAT F FI | FAA
T AT g w1 fordy Y fawar 7 4
W At #Y gy efaw aafo € 7
& fr gm aye <@ € fir sl <@l vt
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™AW T ERY § | e @y §
A ZF ATy ot et gt § s fawar
#Y W wrEwT gTaT § 1 SR gHA S
Wt F foe & T A fow @ ¥ gw
TR & | faee w© a0 §, 99 a
q g a0 A fuwed ; & FTW
g & R feam smufrs @ &
f 0wt &1 g a@t w § wafs
[ o frar sy § 7 g
FITN § 9T | A sy i fafaa
LW AT YT S s e A
FI § 98 FAIT-AAT &, A gF T
fadt § | w-faai § a1 amrg St
[# faard 1 omem-vam wor =@y
st § @ ag & a&f awar 1 zafac
gn foes ma &1 gaw B FRU AR
fassd w1 adf § 1 gw st 7 Qifes
wf¥a &, atg o= &, &vew wiwa § &«
T § afsT g fawr Wt F wreAw
F TR g TAT TRAET G G

Iq F BT q=dr o g7 W g
1 Fw § folowm, sy afe a9
I ¥ qgmT ST Av | HW W F qH
{ ST =S fnforem AR Hfae Iy
€AY qafrendt & fF W awa 7
ST qreaw g LAY | FR faway Fv
9RT AT NS FIAT § A WIGT F 70emy
F AHY JGAT T | T NI
Y drE o< faqar AT T § AT
faadt awdTE ISy § o< 98 7 Io
R I FHT AT AT F 99 fawy
T 7 F, A I AgAT WY,
A fagg F1 g7 ST FoS TG FHGT |
oz @rdY & qra g ) gER W oA
T AW AT E |

S Fgx ¢ f& g § = g,
w1 &Y oW, e ¥ famr ? AR,
FYaT, ATAARIR Arfe 7 WA F q4G
AT ITHT FH AGY wwar ov ? Agr
S T a9 F ¥ 7 TRl
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F 7FTAT AT qgT & AT FAY ot

Gt | AT WwreT F ¥ g9 wwES
I F

AT | weat F gme fwar o
et afrafedt & o 7 ey
faars Sy o |

IIA AERT : qG AT qETA
F |

To Fgufter ART AT W T
T |

MR. DEPUTY SPEAKER: The
hon. Member should remember that I

have to accommodate representatives of
every State.

DR. SUSHILA NAYAR: I have
not taken even 10 minutes and you
start ringing the bell.

MR. DEPUTY SPEAKER: You
are mistaken; you have taken 16
minutes. Anyway, not more than 4
minutes more,

o GUIET AW : I gH YT WT9T
H faar foam & @ aw sa= fuen
B3I T ¥ IO A A § ) AT ST
faeft wrar & faorer femma §, A gw s«
FY firerT avit 7€ FX I §, S@fH 99
WINT T AW &1 T AT 9T 99 g
# fammr *Y fory oy, i v gl
M ¥ UEFWQ § | T @ fawmm
#I yafa § ehEe que §

AW gT, At d|, T wgr &
‘AT BYEY” ST WY Ay sidis 7 fear
v ar | 48 3 & F wgm g g
Iq S d A W wE N e 7
et i 1AfFT g oA g fe
IJq U A T AW @ AU Ay
qaarY off, afa I9 awg s 1Y
I oY | AT G T T T Wi Y
Hfemfe s st gamr § ) gafag
T HY 99 WIET FY T §, Ay
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[wro gefie ame] SHRI RAJARAM (Salem) : She is

a8 S o | A Wy W & o Tuler in this country. You forget

0 gH 39 Fifewife SHar & 8™
) FTIM[T FEFA§ AR IGE
T N FARAG )

I AT AT T6A 741 781 @b
WE? Gt ¥ ¥ IWT AR IWAE
TOF, A AR I afz F et
q Iur 99, g gl 9=y
T gy ? WET IR ag ¢ R R
W F ATEHT AR AT FT AT HAT
T &1 ag qEs fafa o o awra
T Y, o9 a% fF w-fme &k @9-
T AR & T § AT Y ARG
&gt

fet ox iy A #1 B FE™
T R o e o fedy A wren
AR & | AT 39 a9 g 9@
W ars g ST Afge i sas W )
AT ST AT § AR A A S
fegq | ¥ AT @ee, o w1y T,
F wg =R § 3@ faduw 38
gesdt g ifed, o F uw i g,
Af g ag 7 9 1% o1 F ArEw-
fose faae afifafa sam Y e 8, Fw
# ghaor ¥ SWN A, g€y A 9, 98 W
N ™EHF @™ g@h
Aefat ¥ fwmem & fog fgh am &y
9 FX e | Fofay 39 favaw § 0w
TFR A 98 FgT 1T & fF Y Svr i =@
§; oo iy oY sre< ==, e o=
T I A 9, I9 TF & AdS0 { q@A-
AT FT THAS; 7 IAHT FAT G
FQ g, AfF 9 S = & s w0
9TEA &, I AT T faur ond, IA*
T # 91 Thrae ST St &
SHRI N. SREEKANTAN NAIR
(Quilon) : You want all the employ-

ment in the Central Government to be
yours.

that,

o gefvaT AT : S, & 37 W
F g #) I HAE, A A F AT
M I T AT | F STH IH
g N Qg
F A9 § A gIH §, W F G FAT
Tifgd | T AW F FIEFEARS W
N R FW F oo & w fadas & 91§
Iafy 7 W T Y ) wEw F w9F WY
AR GG AT | T WAL F AIH T
tfemm 3 fFr fa g ok
waTfaat & arg A fraw s & fodr
AR s R oA AR ¢
Tt g f6 ¥ g AR 3B W A,
AfFr oy a=a 71 ey famr @ €)
T ug & fr e s fgdy e &
foe dgT a9 AfgE, YT T F 1 W
TR & el &1 gwne & s e
37 o= el Y A A o @y @, A
AT § TF qrEFEIET g
TR Y FEF ATy o HT ferdver A
& o et ¥ g & @y -
Aife @ foe fem . 1 T AT
s sk & fag et &
waT FT gEIE A far 9, dY W
T qAT T Y g & AFATE |

1937 # & ToTN A wEW ¥ §F
el & ey e gE < feam av
(Shri S. Xavier : But Rajaji is opposed
to Hindi npow). ¥R fge=y & a7
ot wyv A faen fer mr g,
@ o aF ¥ @@ IO aw fe
fra T QX | 9fF FHF TERE
o § aw e & fedy Y, a1 o
o Fo mY fgdy avg FAY wfg | 7
g v WY T frer A i w0
wmg|%‘ﬁmﬁo®o%o!ﬁ
Wit ag o & fin wTeay AR §;
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ITF T a7 A9 AR Ffgu §
¥ Y ST A, 2w F oA, 9wt awF
AT QST FATHT, AT T4, IR
w4, WU I I WINT HT A
T fgy, ST 3w Tz e Awm A
AT ST @ 1 g W fg= 2

S &, AT, g, et
Fig ferdt & Aot €, 9wt afaer s
o Y 5= o W gy & Sy
SaTRT R AH & o qmw Smar &
1956-57 § FATFATY & AFT FTHIT
% TF S J1aT ot €Y | qE e
AT AT 4T AT | I ATAT H g I
F fra Ty § | OF W qF oY 7F AT
& el W AT w9, el e
F G g TF-FAT | TR i
& i “w gl e, weig
IEN FW FA X W I g fwa
I FENag

# a9 ¥ Fg AN § 5 s gy
fafa o= g, A gAY FIW aga A
FY ST | <fEor A e W FfeT argR
T W 1§ a7 TR g aERE
ot fadiaw afafa faerd, sy anrd fafe
& gar AR, @ fafeml 7 @ 3 o,
I B, F ANE] J I TR
¥, afs it orfes e a4 =
#T favw 7 & fog @@ ImEAwE
X TR, AgTd L, 9 FO FL | Al
F ag 7} a el 5 gf6 fedi W 3o
w §, Tofoe g ST M@ F
T & | & S gIaT FIAET F T
AT FEE S g SR I
qaT & @A OF e A aifey R
i &1 fram fem gan 1 R &
farre & IR § g% 99 wdEAE gHT
anfgg 1 e Tar A fFar s, Y
SRS AT AT AR AT FUHIATEY
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] FA W g A NI AR iy
TIT HY WA AINTEAT Iy Sfa
oA G A a@m

YT T 7F9S 99 § o ,
TH-ZE WY I A Y qH g
TR W W —fF A &
AW I AR a9 FUH FIRE 1 g
AOE AW § AT AT AR FY
FUW TEAT AEY § | g gAY
HETE HT A FEW TGAT TEA & |
T fFlt fT I R A E
AT 7 R FY AT AR 9T guAr
FAH I T qT@Iaw g WY
FEA e § 6 R =4 T FQE,
wifs I faer o) 3g, FWT @
T {6 aeET awET & AT gEdT |
R | Faw gam, a1 ag fagas aman
aT ¥ Fgq ¢ 5 gH oUW FT aY 78
fatias ©F T | & S 9 o @
& ag Fg e § 5 oy a7 eH
gy ¥ & W A ey AR FEw F
WA FE A gE ey | AR g
T AT ST F e,
o fFeY ¥ g9 FT AFX FEW FA
F TR G AT TifgT | F S
wdr g 5o A, faiv R,
qrfireaT, g ¥ SaY et ag ¥ dw
Y @ A Y, I 2w A e ) wifa
F A=S aE@ Y W FA | TR fag
78 T § 6 felt it sew &
TR GER & FA A gHA A

w1

79 3w A wgwT e ), g AT
iy et F 7 Sowan an, afer afel-
W W A, gAR Y A A, e
wrg-wreT ferdy Y, SN SorT a1 AT
W IGHI I5W & | FfaT Iferor H
ey ST AT F e M E P
it gegaTeEw fe At & 7
wr§ F AgEr wEr e e ¥
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[wte gefren we] 1 a< § T A FT IR P M ?

faw wET AW an) w9y -
g? T

¥ UF ITEO IHL AT FET | F
1950 ¥ Jvarh W oY | T TAAT AT
fF T § @ fadw g s
g, o 5fF T8t W 9N T s
a1, @A agr W TN S
oY) : SN qF T —

“They spoke German in their
office, they spoke French to their be-
loveds and they spoke Danish to the
dog.”

R AT FFA § 3w FIwFW S,
SR AFIA A A T F AR TRRA
TR A a9 FQ@ T T e 9
gfifafa 7€ §, s 9gF 99 TR W
9ol —a 9 fedemw |
Y R 1 R A g

# a1 | a1 @ Fge et §
fedmam  F wesfy afgeqar @ @@
2 T afesmar F g g o awt
Jaga 3o fam &, =1 weae ¥ 7@
g foar &, Tty ey el S oy
afgmar # s G, afgeEr
e g | S ¥ AfE wifvat ¥
faar g e @ & Ffer Al
FTGIA A SaaT gr AR F g v
A g 3w frlias 1 o 3 ag
JgE w3 & wifea foeay ma, g A
oF AR @ & I dER R F
qifca forar wam, @ w99 gra i
Wy 3 farm o fe aa s
Y g @ SR F6 AR g a9 fax
FAT TIF—I9N Ty AT wvar o
R T W F W AT @ QD G,
T FF §—T TgT TS 7 |

Ny fagrdt aend  (awon-
IR]) : % 7g S A g aw

e W @ WA A T I
Qe g 5 7 s & @ g AR
e

MR. DEPUTY-SPEAKER: So far
as Home Minister is concerned, he has
been beld up in Bombay because of a
very serious earth quake. His deputy
is here,

SHRI NAMBIAR (Tiruchirappalli) :
Is the Home Minister safe, Sir?

MR. DEPUTY-SPEAKER: He is
quite safe.

Acharya Kripalaniji.

SHRI J. B. KRIPALANI (Guna) :
I do not know to which language group
I belong.

SHRI RAJARAM (Salem) : He is
a Sindhi and his wife is a Bengali.

SHRI J. B. KRIPALANI: I have
forgotten Sindhi and I know very little
Hindi. I know English less, but for the
sake of my friends from the South I
am going to speak in English.

I have not the poetic eloquence of
Tarkeshwari or the sweet reasonableness
of Mrs. Kripalani (Interruptions) or
the simplicity of Sushila Nayar.

SHRI HEM BARUA (Mangaldai) :
Why is he complimenting only one
tribe 7

SHRI J. B. KRIPALANI: Because
they are a better tribe than yourselves.
1 do not think there is any nation in
the world which suffers from so much
sanctimonious hypocrisy and humbug as
ours.  Our ideals are high, our con-
duct is low. There is a wide gulf bet-
ween what we say and what we do.
Here we have a habit of judging other
people with one standard and ourselves
with another standard. What we con-
sider wrong in others, we consider right
in ourselves. If you do not mind, I
will give a few examples.

Ours is a dry country and the Consti-
tution also envisages the same,
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SHRI HEM BARUA : Some parts

SHRI J. B. KRIPALANI: When
we give receptions we do not serve
liquor, but when we go to the recep-
tions of other people, we drink by the
bottle so much that afterwards we have
to be carried away,

SHRI HEM BARUA : They drink
in glasses, not from the bottle.

SHRI NAMBIAR : Bottle-full.

SHRI J. B. KRIPALANI: Then,
we take heavy loans from outside and
pretend that they are without strings,
which means that somebody obliges us
and we swallow that obligation and we
have nothing to give to them in return.
This is called in the Gita as theft.

Then, we had titles. We abolish
titles in our Constitution, but by a twist
of the tongue, we say that what we give
are not titles but they are only awards.
Now-a-days, these awards are being
given up, and there is such a plothora
of giving up by all the big people,
poets, writers etc. They are all giving
up their awards. What a great sacri-
fice! (Laughters). Neither can they
use these titles nor can anybody else use
them. They grandiloquently give up
these titles. All honour to them !

Further, we go about preaching peace
in the world, non-violence, and dis-
armament etc. while here we are fighting
for a few inches of land and cutting
each other’s throat.  Gandhiji used to
say, cultivate your own gardem, but
we want to cultivate other people’s gar-
dens.

We say again that we are a non-
aligned nation. Yet we have our ﬁnger
in every pie. We want to give opinion
on every conflict that goes on in the
world without knowing what the con-
flict is about and what the rights and
wrongs of it are. This is our non-
alignment !

We are Hindi-lovers. We excite
people to use violence. But when vio-
lence is used, we hold up our hands in

AGRAHAYANA 20, 1889 (SAKA)

Languages (Amdt.)
Bill & Res.

horror and say that we all stand for
peace. All the leaders have preached
violence but now they all condemn it.
Such is the humbug that is going on in
this country. I have given only a few
examples.
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Take the question of language, What
hypocricy is going on here! I am sure
every lover of Hindi in this House sends
his children to an English school.

it wg fewa (i) < ww A, qm
IaH! wH H[fFA |
SHRI J. B. KRIPALANI : All right.

Y e Wl - a9 & A T
Fg THA |

SHRI J. B, KRIPALANI : I accept
the amendment; not all of them, but
most of them do.

S e feg wgw (FeewR) -
e o), § fRe Fen fFaw
T TS Tl & 9 ¥ fod A s
g e 33 93 @1 F 99 TR AR
g

sﬁw’rewlomw&~ wm o)
o fee W § g F-W A
JaNg ?

15 Hrs.

When a baby is on the breast of his
or her mother, we teach them- ‘Papa’
and ‘Mama’.

MR FAANEANTT TgA

We do not say ‘namaskar’, such a
charming word, historical association.
We say ‘tata tata' When we want to
say ‘yes’, we will not say ‘yes’ as the
English say, but we say as the Ameri-
can say ‘Okaya’ or ‘ya’. In our homes,
American slang is used by us.

We are great lovers of Hindi. Hindi
today suffers not from the opposition
of non-Hindi-speaking people, but I
say, on account of the supineness of the
Government in that it would not take
immediate steps to do something about
a language which was considered before
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independence as the national language of
India. Both the parties, the Hindi
lovers and the Government, have been
at fault for the last twenty years about
this. In twenty years, nations are
made; in twenty years we could have
produced any amount of literature, if we
had so desired, if there had been en-
couragement, but because we were
vacillating, whether to take this turn or
that, to be or not to be, we have fallen
into a pit.

I will request the House to have some
rationality, some sanity. Let us, for
a moment, view this language question
from the historical point of view. What
was the language of the learned in
India? It was Sanskrit. Then it was
confined to one caste, the Brahmins,
and may be a little to the Rajputs who
were more busy in robbing each other
than in learning a language; they were
more interested in taking away each
other's wives than in doing anything
else.

Then slowly this language was chang-
ed everywhere. Who did it? The
Sikh Guru, Guru Nanak and ten Gurus,
Tulsidas, Surdas, Kabir, in Maharashtra
Tukaram, Ggyaneswar, and in Gujarat,
Narsi Mehta, in Bengal, Chaitanya, all
these people and many saints in the
south, whose names, I am sorry to say,
I am not familiar with—the people
from the South can supply the names; 1
will not be able to pronounce them pro-

perly also.

AN HON. MEMBER : Subramanya
Bharati,

SHRI J. B. KRIPALANI : All these
people brought the highest thoughts of
the Upanishads and the Gita into the
provincial languages. Is that a fact or
not? Why did they do it? Because
the common people were coming up ?
How were the common people to be
associated with the elite? That was
the question. They could have the
knowledge that the elite had only
through their own mother tongue.

One cannot escape from one’s mother
tongue. Leave aside the Indian exam-
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ple. Take the example of Europe
What was the language of the learned
before the medieval times or near
about the medieval times, in the 14th
and 15th centuries ? It was Latin.
Then what happened ? Some people
who had some vision, who wanted to
associate their own people, who wanted
their thoughts to be understood by their
own people, began to write in English,
in French, in German, in Russian and
all other languages. Is this not a
historical fact ? And what did they do ?
Take Shakespeare. What language did
he use? The common English langu-
age that was spoken in those days. What
else could have been expected from
Shakespeare who was not even an edu-
cated person? A drama can not but
written in the language of the learned,
it must be in the popular tongue. So,
he wrote. Then, Milton wrote his
great poems, all in English. Then fol-
lowed a succession of people who pro-
duced literature. In France it was the
same case, in Germany the same case,
in Russia the same case. Not that these
people did not know Latin, but they
knew that they had something to say
and the greatest audience they could get
was from those who spoke their own
language, and simple language.

1967

Here, when we talk of Hindi, I do
not know what havoc we are commit-
ting. In Burope, they did not mind
borrowing from the Latin language in
science chemistry, physics, biology etc.,
the whole of the materia medica was
taken from Latin. Even now, when a
scientific word is to be coined they go
to Latin, to Greek. They do not
bother about it, how much they borrow
from other languages they do not care.
There is no question of purity of langu-
age. Language is used so that you may
be able to express as your thought to
your neighbour clearly and distinctly,
but now-a-days language is used to
confound the thought of your neighbour
and your own, not for truth but for
falsehood.

I have given these historical examples.
You cannot say that the education of
the young must be through English.
This is impossible. Let me tell my
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friends from Tamil Nad this. They are
going to have higher education through
Tamil, is that correct ? They are going
to have all their administration' through
Tamil, is that not correct? Do they
expect while doing all this through their
own language, they are going to be
scholars in English also? Of course, I
have great respect for the grey matter
in the brains of the Southern people,
but with all that grey matter, they will
excuse me, they will not be able to
teach English after some time to their
children. If it is English, it will be
pidgin English. Some of it is some-
times heard in this House. Once, when
the Speaker was in the Chair. I was
constrained to ask in what language
the hon. member was speaking, and he
told me it was English.

SHRI RAJARAM : It is parliamen-
tary English.

SHRI J. B. KRIPALANI : It may be
any English. Then, you of Tamil Nad
need have no fear at all, even when this
Bill is passed. Do you mean to say
that the Bills passed by this Govern-
ment will mean anything? This Gov-
ernment’s writ does not run. They
passed a Bill that no girl shall marry
before 14. Go to the villages, they
are being married at ten, twelve, three,
four, so it is going on. There is a law
that nobody should go on his bicycle
without a lamp. Does any fool go with
a lamp at night? Long ago I told
these people : “Sires, your writ does not
run.” Today we had an example.
There are people who are preaching
Maoism; there are people who are
preaching treachery to the nation; those
who want to invite other people; what
have these Johnnies (in the Govern-
ment) done? It is known to them. It
is known to the CID. Everything is
known to them, but they are arm-tied;
though never tongue-tied.

The English that we learn today—we
are bound to destroy it, ourselves. As
I said, there will be only a very strange
kind of English which no Englishman
will ever understand. Its standards will
go down and down. Do you want to
degrade the language of Shakespeare
and Milton and other writers? If you
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want to degrade it, you will have it,
but no better English can you have.

Further when the Europeans left off
Latin, had they a common language ?
Yes, Sir; they had a common language.
It was called lingua franca., Who im-
posed it upon Europe? Nobody im-
posed it upon Europe; it came up by
its own genius. The French people ap-
pear to be to the whole of Europe as a
most cultured people; their language is
a most expressive language and the
most beautiful language. Therefore,
automatically, without coercion from
any quarter, they learnt this French
language. Rich families used to have
French tutors, French mistresses. You
might have read all that. The Russians
also had that. So, a link language
cannot be imposed. And I say that
there is already a link language in
India. Whatever you may say, it is
used in the whole of the army; no pri-
vate speaks with another private in
English or Tamil or any other language
but he speaks in Hindi. Their com-
mands are in Hindi. When the Eng-
lish people came here, they did not
learn Bengali; they did not learn Tamil;
they did not learn them. What were
they required to learn? They were re-
quired to learn Hindi. Afterwards
they might go and learn any other
language but they were required to learn
Hindi first. Then, about the Indians
outside; the indentured labourers, they
spoke to each other in Hindi. Where-
from did Gandhiji bring this idea of
Hindustani ? Do you think it jumped
into the Gujarati brain? No. He was
in South Africa and the indentured
labourer, and the common people
spoke with each other in Hindustani.
Therefore, Gandhiji advocated Hindi-
Hindustani. He never was for the
Hindi which these faddists have brought.

So, I say that historically viewed, the
Tamil people need not fear; as I told
Shri Frank Anthony, “Do not bother;
your mother-language is safe in India
as long as we teach that language to
the children with the milk of their
mothers.” I think that there is no
quarrel at all. I do not know why this
Bill has been brought up? Changes
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are taking place automatically. Auto-
matically, more and more people are
learning Hindi. Automatically, the
standards of English is going down and
down, till it will remain only among the
ICS people sitting there. And English
will be prevalent only among those who
send their children to missionary schools
or the so-called public schools that are
class schools. There will be no English
at all. The Hindi people need not have
any fear, because this Bill is going to
do nothing against them. The natural
process of things, as has taken place
historically in India and in Europe will
have its way, whether we like it or not.

SHRI RUPNATH BRAHMA (Kok-~

rajhar) : Mr, Deputy Speaker, Sir, I
am really grateful to you for giving me
this chance to speak on this important
language issue. I do not understand
why so much heat has been generated
over this language issue. Personally I
do not see any point for quarrel among
ourselves on this. It has been accepted
and agreed by all of us, both in the
opposition and on the treasury benches,
that Hindi should be the national langu-
age and it will be the national language
of India. But the question before us is,
for how long we should retain English.
English will have to be retained. You
cannot do otherwise. There has been
so much controversy, bloodshed and
loss of life over this language issue.
What happened in Assam a few years
ago? My friend, Mr, A. K. Sen will
bear met out. I took him there when
he was Law Minister and we were tour-
ing over the affected areas. 1 do not
like now to narrate again to you all
those terrible things that happened
there. Let us see that such things do
not occur again.

15.17 Hours

[Sura S. M. Josm1 in the Chair.]

I come from Assam. If you look at
the map of Assam, you will find that
this strategic State is surrounded on
all sides by hill ranges—by the Hima-
layas in the north, the Naga ranges, the
Mizo ranges, the Garo ranges and
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Mikir Hills, except for a narrow passage
lying between China and Pakistan. It
is so vulnerable. I am telling the House
everything about what is happening in
Assam. Of course, I cannot say any-
thing about the question of reorganisa-
tion now. 1 do not know when it will
come up before this House. I want to
reserve my views and I will deal with
the full details of that question when it
comes up. I do not know how it is
working in the mind of the Prime
Minister and Home Minister. But that
will have to be decided. I do not know
how long they will take to come to
decision. Assam is a very small State,
but it is a very important and strategic
State. China is there on one side and
Pakistan is also there. Two-thirds of
the total area of Assam lies in hills.
Who are the people living there ? They
are the Nagas, the Khasis, the Garos,
the Mikirs and Mizos. In this House
we have two representatives from the
tribal constituencies of Assam. One is
my young friend, Shri Swell, represent-
ing the hills and one is my humble
self from the reserved seat for the plains
districts. You should not be under the
idea that the tribal people are only
in the hills there. There are tribal peo-
ple in the plains districts also. Today
the condition of the tribal people in
the plains districts is very bad. They
need more protection and more help.

I had been to the Naga Hills, the
Mizo Hills, almost all the hills there.
I hope my hon. friend; Shri Anthony
will bear me out about what we had to
do in the year 194647 to fight out
the cause of the small minorities in
India. My friend Shri Jaipal Singh is
there. My resptected friend Shri Jagji-
wan Ram is there. Pantji has gone.
Jawaharlalji also has gonme. The top-
leaders have all gone. Very few of
them remain.

About the Nagas also, you should
not be under the impression that there
is only one tribe of Nagas. There are
so many tribes. They are located in
the different hills, My friend there is
an Ao. There is my friend Shri Ering
also. I am happy to find these two
young tribal representatives here in- the
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ministry. Oe is from the Naga hills.
The Nagas are divided into many sub-
tribes. There are the Aos, the Anga-
mese, the Lotas, the Koniyaks, the
Remas, the Somas and so on. But the
interesting thing is that one sub-tribe
cannot understand the other even though
they live very close to each other. They
have different cultures, different customs
and different usages. But they are very
good and bright people. They are very
virile and sturdy. They will be really an
asset if they are guided properly. Once
I was accompanying the late lamented
Rajkumari Amrit Kaur, as Health
Minister of the State, from Aijal to
Gauhati. All along the way she used
to ask me to do something for the peo-
ple there. She said : “They are very
bright people. If you can guide them,
if you can develop them, they will be
an asset”. Really they will be an asset
to us. It depends on how we handle
them, I really appreciate the caution
of Shri Prakash Vir Shastri in his pass-
ing remarks when he said that we will
have to be very careful in seeing that
Assam is pot converted into another
area of discontent.

The common language in the Naga
hills is broken Assamese. say :
Apne Assamor Dangor Manu Asse
Amakh Sabo Ahise. This is the way
they speak. They use broken Assamese
as their lingua franca. So, how can you
impose your Hindi there? I respect
Hindi. I have a great respect for that
language. I say that Hindi should be
the national language, and it will be the
national language of India. But the
question is one of time,

SHRI RAM SEWAK YADHAV
(Barabanki) : Why are you not speak-
ing in Assamese, your own language ?

SHRI RUPNATH BRAHMA : The
bulk of the population there cannot
speak and write in Hindi. I am speak-
ing out the truth. You should know
who are there in Assam. I represent
a community, which is a major com-
munity in the plain districts of Assam.
I take pride in the fact that I come
from this big major community, who
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were the ruling people once in the whole
of Assam. It is a martial race also,

6086

Now, regarding the language this is
the position. For the moment, you can-
not think of imposing Hindi there. I
am only giving the facts. Let me quote
here the immortal lines of our immor-
tal Bengali poet : “Nana jati; nana
Bhasha, nana Paridhan”—our mother
India is so -great; it is such a vast coun-
try, with a variety of civilisation and
culture; with different races, different
languages and different usages and cus-
toms; “Vividher majbe Dekho Milan
Mohan” harmony and unity and a sense
of oneness in the midst of diversity.
What a lovely line! We must bear this
in mind so that we have no misunder-
standings.

Sir, we all know how things are mov-
ing, how events are taking place, inside
India and outside India, We all know
about the developments in the world.
There is the question of internal secu-
rity also. So, we should not do any-
thing, or say anything, which will ten
to create tenmsions, divisions and mis-
understandings among us. We should
be very cautious.

T shall be very brief and I shall speak
in details only when the question of
reorganisation comes up. I am quite
new here in this august House, When
I find my colleagues speak in Hindi so
fluently and so eloquently and so force-
fully, I think I should also speak in
Hindi. I feel like that. I have been
trying to pick up Hindi and I hope that
it will be possible for me to speak in
Hindi sometime later. I can speak in
Assamese and Bengali. I will try to
speak in Hindi also during the course
of the next few months.

My mother tongue is neither Assa-
mese, nor Bengali, nor Hindi nor Eng-

lish. My mother tongue is quite diffe-
rent,
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SHRI RUPNATH BRAHMA : What
does he say, Sir? I do not understand
it. If hon. Members are so impatient,
I will stop here. I wish I could speak
in Hindi now, I will make an attempt
to speak in Hindi now and conclude.
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As I said, I have great respect for
Hindi.
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SHRI RUPNATH:. BRAHMA‘:
When I hear friends like $hri Nath Pai,
Shri Dwivedy, Shri Ramamurti and
Shri Banerjee and many others speak
in this House so fluently in Hindi....
(Interruption).

=} THAAT qTIY : JISAH AR,
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SHRI RUPNATH BRAHMA : Sir,
1 am net giving way. I seek your pro-
tection. If he is not prepared to hear
my speech, he can go out.

I was speaking something in Hindi.
I do not know whether I am correct.

SHRI SHEO NARAIN (Basti) : You
are quite correct.

ot wvre wgn : & gwwan g 6 Ry
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Regarding delay and hasty decision I

bave something to say, Somt:mes we
are very hasty in taking a decision and
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sometimes there has been unnecessary
or unusual delay in taking a decision
in the matters of national importance.
Take, for instance, the question of re-
organisation of the State of Assam.
How long it will remain? Pantji has
died; he had been there. Jawaharlal
had been there. Our late lamented
Shastriji also had been there. How many
times Nandaji had been there? Our
Prime Minister herself has been there.
She came back in a day. It seems our
Prime Minister has sympathy for the
Tribal people there. So, I hope, this
matter would be tackled properly and
a decision would be taken as early as
possible. There should be no longer
delay because delay is dangerous,

I think it will not be out of place to
make a mention here of one thing, I
cannot be and am not against the Gov-
ernment’s policy. So far as I learn
some of the Christian missionaries are
bzing sent away from our eountry.
Why ? Is it not true that the humani-
tarian activities of the missionaries
among the Naga people and the Tribal
people in the Hills were liked by them ?
Can you deny it ? No. I can understand
if some missionaries, who are not found
good and who are doing something
against the State, are sent away. They
should be sent away but what about
the other missionaries who are doing
humanitarian works particularly among
tribal people, They were pioneers in
giving education in the remote interior
in accessible hill areas. Once I had
been where in the interior Naga hills
I saw one young American missionary
working there. They collect informa-
tion from each house and go from
house to house. If they find anybody
falling ill, they give him medicine; if
they need education, they give them edu-
cation. This is the way how they have
won the hearts of the Hill Tribal poeple.
Even today they have greater confi-
dence in mission workers than they
have in us. I have great admiration for
these missienary workers.

What are we doing ? What missions
of ours are there to do work in these
Hills? I know, some Hindu mission
people are there. The Ramakrishna
Mission is there and the Buddhist as-
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sociation is there. 1 was the President
of the Buddhist Association and of the
Ramakrishna Mission too. What have
we done there? These things must be
remembered.

As I have said, I am not against the
Government's policy, but before taking
a decision Government should see
whether we are right or wrong. I am
not afraid of expressing my view be-
cause I have got every right to speak
out my mind. If we find that it is not
a good policy, then we must reconsider
it. I think, about these missivnaries
we should reconsider and there should
be rethinking. (Interruption).
can be

SHRI NAMBIAR: You

bold; do not be afraid.

SHRI RUPNATH BRAHMA : Please
don’t make me nervous; I am new here.
I will take time to reply to you and
you will get a proper reply from me.
I am not afraid of anybody; I don’t
care for what othgs say. I go in my
own way. Even W sometime find the
leaders going astray® Leadership does
not drop from heaven. If a leader can
lead and guide the people in a correct
and right way, he is the leader. But
when we find that there is something
wrong with the leader, and the leader-
ship is shaken why should the people
follow him ?

MR. CHAIRMAN : He should con-
clude now,

SHRI RUPNATH BRAHMA : I do
not want to take more time of the
House. In eonclusion, I hope, Sir, what
I have said will be borne in mind and
something will be done.
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Sir, the question, to my mind, is not
being approached in a proper mood be-
cause all the aspects of the question are
not being put forward correctly. After
15 years, the admission in this Bill is
that we have failed to make Hindi the
link language and now the Government
has come forward with the admission
that hence forward, again, the Indian
State becomes a bilingual State. I have
never heard of such a thing in my life,
in the history of any country, declaring
that it is a -bilingual State. But they
have been doing it.

AN HON. MEMBER : Canada is a
bilingual State,

SHRI S, A. DANGE : That way,
Switzerland has got four languages.
Once you divide it in several confederal
or independent States, naturally, there
will be several languages. It does not
matter; let us not go into that argu-
ment. I do not know whether there
can be two mother-tongues for a child
though, the State can have two langu-
ages, as you are having them now.
However, my point is that Hindi deser-
ves, to be, should be and is a link langu-
age of India for the simple reason that
about 200 million people speak Hindi.
But by its structure, by its present er-
ganisation, by its formation by its
vocabulary, by its literature, today,
Hindi cannot replace completely Eang- -
lish and in certain departments, in cer-
tain areas, there would be disadvantages
even in the conduct of some affairs of
the State in Hindi. Therefore, the Gov-
ernment is reverting to adding English,
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not as an asscociate language, but as a
language equivalent to Hindi in all the
affairs of the States.

Now, I would not like that pesition
to be accepted. Yet I cannot help it.
Therefore, as a realist, while believing
that Hindi should be and is a link lan-
guage, I have to accept the present
position that certain people do want
continuation of English, and they
should have the nght to demand a pro-
per place for it, in the life of the coun-
try. My Party is prepared to take the
view that the two viewpoints should
be conciliated and a provision should
be made on the basis that Hindi is not
imposed by compulsion on non-Hindi
people and English is not imposed on
‘Hindi people Will that be dividing the
country in two blocs—Hindi and Eng-
lish? For sometime it is bound to
happen. Though it does not divide the
country into two blocs of States, the
Centre it will be divided into two parts
and ﬂlu'e will be lot of complication
which is already reflected in certain
clauses of this Bill. But I want to deal
with something else. The problems will
come after we pass the Bill with some
amendments, But that is not the main
difficulty. The main difficulty is how
you approach the question. How did
you approach in the beginning? You
put 14 languages in the Eighth Sche-
dule. Then you added two more, I
think, Sindhi and Urdu. When you
framed the Schedule of Languages, in
which part of the country was Sanskrit
spoken ? May I know ? Did the framers
of the Constitution, except perhaps
Babasaheb Ambedkar and a few others,
know Sanskrit at all? Why was Sans-
krit, which was not spoken in any part
in India and not even by a large part
of the intelligentsia, added in the Sche-
dule ? Was it for your communication
with God? Then communication with
God in this country is carried on in
other languages as well, in English in
the Bible, in Arabic in the Quran, in
Sanskrit in the Gita—and the Gita
reader does not understand the Sanskrit
of the Gita at all. Then why was it
incorporated ? Because that was to be
an expression of the Hinduism that
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dominated the framers of the Constitu-
tion. . .
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AN HON. MEMBER : No, no.

SHRI S. A, DANGE : There was no
other reason. You may shout but you
cannot contradict my argument.

AN HON, MEMBER : Why not ?
SHRI S. A. DANGE : Because even

AR A, W9 F qIET W WWT

TR

The languages in the Schedule should
be the languages of the country, langu-
ages spoken in the country, languages
used for communication, for conduct of
business affairs, and for conduct of
State affairs. Then why was Sanskrit
added ? I do not deny anybody’s right
to have sentiments of his religion. I
am not questioning that, What I want
to say is : when they framed the Cons-
titution for all reMsons, for all com-
munities, for all ‘castes—and there is
one caste in India, and a terribly big
one, which burnt the Manusmriti for
the references that it contained against
that section of the people in India—in
spite of that Sanskrit was added.

Therefore, what I say is : our ap-
proach from the very beginning was a
little vitiated approach and that started
the mischief. We have to overcome
the mischief. I am trying to overcome
the mischief. When you started the
mischief, its second stage was when you
started producing Hindi which was not
spoken by the scholars or by business
men or by the people. Who does un-
derstand this Hindi? I do not want
to quote Tulsidas. I do not know much
about him.

AN HON. MEMBER :
understands Tulsidas,

SHRI S. A. DANGE : May I tell you
some of the ‘Dobas’ in Tulsidas Rama-
yana which you will not understand ?

“faa of afg s T
frr s e frqarft”

Everybody
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SHRI NAMBIAR : If this Parlia-

ment has an expert on Tulsidas, here
is that expert.

SHRI SHEO NARAIN : He is mak-
ing a wrong preaching,

SHRI S. A. DANGE ﬁ"Lﬂ‘Wﬁ is
not used in the normal Hindi.

ft qmare fag (ag) (w9 I
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SHRI S. A. DANGE : 99 #1
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Now. what I was saying was that

when that purism through the Raghu-
vir Kosh was started as a movement,

you started manufacturing a Hindi
which was not real to life. That made
people recoil from it. Similarly, even

when they wanted to keep Urdu words,
a controversy was started long ago, bet-
ween Hindi and Hindustani and Urdu,
and Sir Tej Bahadur Sapru and Pandit
Jawaharlal Nehru and Pandit Motilal
Nebru had to intervene and say that
there must be a compromise on that
also, and, therefore, a Hindustanj aca-
demy was started. That was a healthy
growth, But after swarej when this
growth took a wrong turn, the non-
Hindi people got a little irritated, That
is all that I am saying. Take. for ins-
tance, the word ‘station’. You would
not say for station ‘sthagit sthan’ or
something like that. But that move-
ment started in Marathi also. So, it
is not only in Hindi but in Marathi also
that this purism began. Again, for
the fountainpen, they started with the
word  ‘jharnee’. Even water-up is
jharnee. So, why use that word only
for a fountain-pen? Therefore, there
was some kind of resistance to making
popular Hindi acceptable in all places
and quarters.

SHRI KANWAR LAL GUPTA
(Delhi Sadar) : Neck-tie also.
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SHRI S. A. DANGE : For neck-tie,
they said ‘kamthlangot. Kanth means
neck, and langot means ‘langoti’ (a
skip).

SHRI NAMBIAR : Horrible.
us from this.

SHRI S. A. DANGE : He would not
be saved because Kanthlengot can also
act as a hangman’s noose.

Save

This approach is really causing irni-
tation. Now, there is the movement of
wiping out the English boards and so
on. Why has it come about? There
was a basic irrationality in the applica-
tion of Hindi, because the rightful place
was not given to the regional languages.

Democracy today is not divided in
India between Hindi and non-Hindi, but
democracy in India today is distributed
between Hindi and the other spoken
regional languages of India. If the
Centre goes and puts a Hindi or Eng-
lish label on a railway station in Tamil
Nad or in Maharashtra or Bangalore,
how is the passenger to read that name
when he does not know English or
Hindi ? Eighty per cent of the popula-
tion is illiterate.

THE MINISTER OF FOOD AND
AGRICULTURE ‘(SHRI JAGJIWAN
RAM) : What the hon, Member is say-
ing is wrong. The name in the regional
language is also there.

SHRI S. A. DANGE : I know the
position in Maharashtra. Although the
lipi or the alphabet is the same in
Marathi as in Hindi, the station mames
are rendered into Hindi in Bombay city,
in the railway station. Now at least,
the hon. Minister may give me the right
of putting these station names in
Marathi.

These are just stray examples, My
main point is that a correct policy is
pushed forward in a wrong way. That
is my submission. Now, I find the De-
puty Prime Minister going roundq the
country and telling all sorts of things
about things which he does not know.
About even finance, I doubt his know-
ledge, but on literature and history I
have my serious doubts about his know-
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ledge. I do not know; I may be doing
injustice to him, but I am told by the
newspapers that he said in the south
that when the ancient sages travelled
from the north to the south, they spoke
in Hindi. The language of the Vedas
is not Hindi. The language of the
Mahabharata is not Hindi. The first
man who sent a message throughout
India to be read by all people was
Ashoka. The Ashoka pillars were the
manifestoes of the Ashokan philosophy
going throughout the whole country and
they were not in Hindi. The Prakrit
languages of ancient India were not
Hindi. Shauraseni, Paishachi, Magadhi
and Maharashtri were the four ancient
Prakrit languages which had a different
grammar, their original foundation be-
ing in something else. I do not want
to go into that history. They trans-
formed themselves tmto Apabhramsh
languages. And Apabhramsh tranms-
formed themselves into our modern
Indian languages. This last develop-
ment took place only during the last
six hundred years.

Take, for instance, even the statue
at Sravanabelgola in Mysore, which is
standing there as a monument of man
defying nature and conquering nature
with his philosophy, absolutely without
clothes and without ornaments. The
best statue in India today is at Sravana-
belgola without any adornments, and
when that statue was manufactured and
put there, a line was inscribed which
says : ‘Chaamundaraye karaaviyaleh’,
which means ‘Chaamundaray got this
made. It is written in Marathi and not
in the Hindi of Shri Morarji Desai, nor
in the Kanarese language of the present
Mysore State nor in the Sanskrit langu-
age of ancient philosophy.

SHRI MANOHARAN  (Madras
North) : He is claiming Mysore also ?

SHRI S. A, DANGE : I am not
claiming anything. I do not bring such
sentiments in this problem. That is a
minor problem. This is a major pro-
blem.

What 1 am saying is that
Morarji Desai says that the

when
ancient
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sages spoke Hindi in the south, in

Bangalore, he should have gome and
read the line on that stutue of Sravana
Bal Gola, but being a purist, he might
perhaps have been blindfoldeq because
that statue stands naked!

So that is the point. Therefore, we
must not approach this problem from
the point of view of fanaticism saying
that Hindi was. for all times spoken by
the sages. FEven the Marathi of the
13th century written by Gyaneswar is
not understood in Maharashtra today.
What is the use of my saying that
Marathi was being spoken throughout
Mabharashtra for the last one thousand
years? It is impossible. Therefore,
some kind of emotion, some kind of
scntiment based upon a wrong know-
ledge of history, an unbhistorical aspect.
is brought in which really shoots up in
this burning and all that. If we tell
these people who burn these things,
‘Please remember 400 years ago t.l'us
was not the language in our country’,
we tell them that this was not the la.n-

guage spoken in Maharashtra,. . .they
will not do that.
SHRI J. B. KRIPALANI : They

know all that.

SHRI S. A. DANGE : We must tell
them. A historical outlook on things
is a necessity in our conduct of affairs
in this country,

Therefore, coming to my other point,
let us not interpolate wrong emotions,
communal emotions and other emotions,
but take the question of language as
a medium which has to bind us together
and evolve this country into a demo-
cratic independent state devoted to the
welfare of the people, for which we
adopt the languages as an instrument.

1853 Hrs,

[MR. DEPUTY-SPEAKER in the Chair]

It is an instrument, the finest instmqnent
for expression of the finest emotions,
but it is an instrument.

How do we go about the solution
of this problem" 1 have got one or
two suggemons. The problem, in one
aspect is, English vs. Hindi. It is claim-
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cd that Boglish is the language of unity.
I pever heard such a thing, that Eng-
lish is a language of unity in this coun-
try. English is the language of des-
truction of Indian culture, to begin
with. English is the language of op-
pression, English is the language of
slavery, English is a language which
destroyed the growing India. If the
English had not invaded us, we would
have been a far better nation now.
Therefors, to say that English is a lan-
gufige of culture? What culture ? The
culture that conquered the whole world,
beheaded Indians, beheaded Africans,
bebeaded Americans—it is a language of
cufture ?

SHRI MANOHARAN : What has
language got to do with it?

SHRI S. A. DANGE : Language
carried the literature. Why do they
say it is the language of unity ? Separate
language from literature ?  Agreed.
Then why do you teach its literature ?
Take the literature of English that is
taught in this country. Has English
literatare produced any revolutionary
work, except one, in its last one thou-
sand years of history? One work
statids oit as an exception; that is,
when the Cromwellian revolution took
place and Miltan produced Paradise
Lost. That was a work of revolt and
revolution. After that, was revolution
tayght in the English language" Not
only that. Edmund Birke ran down
. the French Revolution and produced a
most countér revolutionary piece of
literature which is a textbook in Indian
‘umVeralties today. I have been brought
on these pieces of literature. I know
them. I know what we felt in our
dunger days. When I first entered
College, I along with many other
eagues had the hondur to raise a
revo!t that ‘there shall be a Marathi
[Literary Society in this College’ where
the’ Bible was compulsory. We threw
aWay the Bible, not because it was a
Christian book, no, but because we
wanted that no compulswn of any reli-
gion was to be put on us. At that time,
Woram Desai was perhaps two years
miy senior in that college, though I did
obt se¢ him raising this movement in
hi¢ time in 1917. T am proud of my

AGRAHAYANA 20, 1889 (S4KA4)

Languages (Amdt.) 6098

Bill & Res.

languages, I am proud of my country,
but I do not want to be told that pro-
gressive literature comes from English
and hence it should be compulsory. If
the Vice-Chancellors of the universities
in India and the Supreme Court and
other Judges in India cannot earn their
bread without speaking in English, we
are prepared to give the cumulative pen-
sion, but for God’s sake let them not
plead for English. What is the use of
telling me that the Right of Property
Act or the Contract Act cannot be ar-
gued in Hindi or Tamil or Marathi ?
Supposing there is confusion for some
time, let there be. There was enough
confusion in 1917, in 1942, in 1948,
let us have some confusion again for
two years if necessary, but do away
with the damn thing from the Supreme
Court, from the other courts etc. Why
not? VUse your own language.

Therefore, I fight for the democratic
right of the regional language be sup-
reme in its own State, Unless you do
that, you cannot solve this controversy.
And the Tamil people are going the
right way in that direction, and many
others also are going the right way.

Therefore, the link language is
Hindi, the basic language is your own
mother tongue, and for communication,
what to do in the tramsition stage ?
Even the people who fight for English
being retained, are not really English-
wallas, they are not anti-Hindiwallas,
that is not the point. The point is the
transition period.

For example, take any advertisement
of the Hindustan Machine Tools or of
Hindustan Electricals. If they say they
want ten crank shafts, the Hindi-wallah
will insist, by invoking the spirit of Dr.
Raghuvira or Seth Govind Das or some-
bSdy else, and say that the word crank
shaft cahnot be used. What will you
get if you cannot use it ? Crank means
a man, frgeT fEwTr "RE & 1
So, you will get U ORI fiHE gH WA
Y, T &Y AT
Why this allergy ? I cannot understand.
Gears, switch gears, and all that sort
of thing should be in the vocabulary.
Even the English are not afraid of bor-



6899  Official

[Shri S. A, Dange]

rowing the Russian word Sputnik, it
has entered English. The word bandh
which we use in the trade union move-
ment has entered the Oxford dictionary.
Why not? This is a country of 500
milion people speaking different langu-
ages. Produce for them a Hindi which
is uaderstandable, and which can be
used by everybody.

But what is the biggest difficulty ?
So long as you put the Central services
at a higher level for wages than the
State services, there will be always a
rush for the Central services, and
whether these services are to be trams-
formed from English to Hindi, that
controversy will continue. Therefore,
this monopoly of higher salaries in the
Central services should be destroyed by
all the services having equal status,
equal wages, equal remuneration. Why
should a Finance Minister have more
wageg for mismanaging Rs, 5,000 crores
because he is at the Centre, than a
Finance Minister who can mismanage
Rs. 100 crores at the State level ? Why
should there be a differential payment
for mismanagement, why should there
be a differential of rewards for corrup-
tion, why should there be a differential
of rewards for such things? We are,
having some six million people in the
services. So, these six million people
will always try to see how their per-
sonal interests can be guarded, either
by Hindi, Marathi, Tamil or English.

Then, there are the trading services.
If commerce is not forced to use the
link language in its correspondence,
you are not going to displace English
and replace it by Hindi. Banks having
3,000 branches in the country are writ-
ing in English all through. You may
pass any Bill, you may make Hindi the
official language and shout as much as
you like, your Hindi will never come
into existence.

Which country in the world writes
letters in five languages or seven langu-
ages., If we write to other countries,
let us write in the link language, and
let them reply to us in their language.
Similarly in the States. Therefore, my
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proposition is this, and I should like to
make our party standpoint very clear
on this, as we have adopted it in our
party resolutions. Therefore, my posi-
tion is this. The role of monopoly
capital—(Interruption)—] am bringing
that again; you may not like it. Mono-
poly capital does not care a damn for
any language. Let me tell you the
private books of Birlas may be in their
Rajasthani, but the commercial books
have to be kept in one language when
they have got, says, 20 factories in 20
places speaking different languages, be-
cause otherwise they cannot run them.
The needs of commerce are such that
one cannot but force English on the
Hindiwallas. May I warn you ? What

is the use of getting hysterical about
it?

6100

16 Hrs.

A little while ago, somebody was
quoting that many people send their
children, while fighting for Hindi here,
to English schools. I am one of them :
1 was sending my grandson to a school,
a very good convent school, which has
English medium,

SHRI NAMBIAR : At least he has
the courage to say the truth; the others
are not telling the truth.

SHRI S. A. DANGE : After some-
time, when he started talking to me one
day he said, “Raam told Sita”. I ask-
ed him what it was, and he said that
“my teacher was telling me “Raam
told Sita”. He was mentioning Ram
and Sita with that English pronuncia-
tion. Then I told my daughter,
“Please remove him from that school.”
Not that T am all for Hindi or anything
of the kind, No. A thing which be-
longs to my country and my culture
cannot be twisted like that, according
to the mentality of some alien. I re-
moved him. And then I sent him to a
school which was very good, 1 thought;
and I found a school run by a very res-
pectable person who was a bit Jan
Sanghi; it had English as its medium,
with the addition of English tranalaﬁm
of the Mahabharata! (In:erruprwm) You
can go and verify; I have no objection.
I am not hiding facts; that man, by cul-
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tural standards is good; I cannot quarrel
about his culture. (Interruption)

=it e fagrlt aowdt - ag F99 a@
wAg

SHRI S. A. DANGE : The school in
Panchgani.

ot e fagt awddt cgw oz F
TR H IFT T |

SHRI PILOO MODY (Godhra) :
Quarrelling only about party label?

SHRI S. A. DANGE : You are frank
to me. But if Shri Vajpayee were to deny
that his culture is Jan Sanghi, will any-
body believe him ? Let us have the ho-
nesty to admit it. What is wrong with
it?

=t sz fagrt amq ) : IEy are
I FE A Q@ E 7

st sto o WA : f fely Y
AR A & gz o T8 § e g
T e 73, 7@ fg ag fedr g @
AR 3T I7 0EF 7 ¢, A garferer =vgar
grinfmm sk Ram g fe
LU

So, what I was saying was, are we
very clear about this proposition? We are
not very clear about the proposition. We
are trying to make a compromise. Let
us make a compromise.

SHRI MANOHARAN : What hap-
pened to your grandson?

SHRI S. A. DANGE : I have not
taken him out of it, because, they do
not teach Jan Sangh politics. English
is its medium. This is a fact, and be-
cause the weather is good—Panchgani
is a nice ptace—he continues to study
there. If I can find a better place, I can
surely remove him, if my friend can
assure me of a like school.

SHRI NAMBIAR : Pleas: do not re-
move him from there. Let him continue.
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SHRI S. A. DANGE : If Shri Vaj-
payee objects and says that he may
turn the whole school into a commu-
nist one if he is afraid, 1 will remove
him.

SHRI KANWAR LAL GUPTA : He
will become a Jan Sanghi!

SHRI S. A. DANGE : That does not
matter. He will be a plant inside your
party! Let us not harm the career of
that young boy. The future belongs to
him, Only the past is ours and that js
why we are quarrelling. Therefore, my
point is this. Our proposition is there. I
am going to read the points which our
party has adopted. I would only plead
that the question of language be ap-
proached from a historical point of
view; that the communal point of view
be given up; that the point of view of
the English-knowing people be accom-
modated and the point of view of the
Hindi-knowing people be also there.
Because, ultimately, the language of
every State—I do not say of every citi-
zen—for the purpose of communica-
tion is bound to become Hindi. There
is no other way. English, by common
consent, should be rejected, I do not
say tomorrow or in 5 or 10 years. But
it should be rejected in principle and
efforts must be made, starting with
university education, courts and big
firms who use all along English and
do not care even for the regional
language.

SHRI PILOO MODY : What about
political parties ?

SHRI S. A. DANGE : Why not you
try to start speaking at least as much
Hindi as I can speak ?

‘Ultimately the language problem is
connected with big blocks of popula-
tion. We cannot compare ourselves with
the Soviet Union or China or Canada.
Ours is a specific historic group of peo-
ple, wherein there are 14 States with
14 languages which are well-developed,
with very big population, each having
its own history, its own past and so on.
No such country exists anywhere. With
all that, the problem is complicated by
caste, one caste trying to have chaste
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Hindi, another common Hindi and a
third a mixture. This problem cannot
be resolved by looking to Soviet Union,
Canada or Switzerland. But of course
the Soviet Union has killed the hostile
effects of the linguistic contradictions
inside that country by establishing so-
cialism. But when there is capitalist
contradictions and when in this capital-
Bm 5,000 jobs are sought after by 5
lakh unemployed, naturally there is
bound to be all sorts of ill-feeling. Un-
employment is one of the driving forces
for inciting communal hatred, linguistic
hatred and all those things. Then the

fight for jobs appears through the
language trouble. Language just
becomes a sort of instrument—

nimita-matram. Only when we really
achieve full employment through elimi-
nation of capitalism, establishment of
socialism and there is proper harmony,
then alone the language question will
be resolved. But that does not mean
that before that attempts should not
be made or cannot be made to resolve
that question. Though ultimately so-
cialism is the final cure following the
example of socialist countries, in our
conditions, we must find a solution.
The points which our Party is making
are these.

1. The official link language of the
Indian Union is and should be Hindi.

2. Hindi will become the sole link
language, when all the State Legisla-
tures of the Union will so decide un-
animously. Till then English will re-
main an associate language. Today it
is making it almost equal.

3. The opinion of each State Legis-
lature on the question of terminating
the associate status of English will be
decided by a majority vote in the given
Jegislature.

4. The Central Government will
commumicate with Hindi-speaking States
in Hindi and with non-Hindi States in
Hindi, accompanied with a translation
in English until the receiving State is
prepared to receive the correspondence
oply in Hindi. It is for them to choose
when.
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5. A pon-Hindi State will communi-
cate with the Centre in Hindi or its
own State language or English as it may
choose until such time as it may take
to get prepared to communicate only in
Hindi. It is for the Centre to provide
a battery of translators. 1f someone in
Tamilnad or Maharashtra writes in
Tamil or Marathi, the Centre must
make arrangements to translate it. My
business is, I will write in my mother-
tongue or in the regional language of
my State.

6. One State will communicate with
another State in Hindi or its own State
language or in English as it may choose,
until they eome to a common agree-
ment.

7. So far as Members of Parliament
are concerned, one of the things that
has prevented harmonious feeling being
generated is the obstinate resistance of
the Congress leadership to allow all the
languages being spoken translated and
recorded here. The ban om speaking
was changed by force that is when the
House started howling about it. Then they
allowed it but they said, do your own
translation. Why this attitude, I canpot
understand. Therefore, my proposal is,
Members of Parliament shall be free to
speak in their mother tongue and the
parliamentary office will provide official
record and simultaneous translation” in
all the languages so spoken. Can’t you
built 14 chambers here ? 1 do not want
to translate it in Sanskrit. Nobody would
be able to do it.

AN HON. MEMBER : It should also
be in Sanskrit.

SHRI S. A. DANGE : 1 do not mind.
Try if you can provide that. Half the
tension in this Hoyse will go. Now we
are allowed to raise temsion by shouting
at each other. This thing can be settled
in one day. The agparatus is not very
difficult to get. It does not require asy.
change in the seating arrangements.
Place a small transistor round the neck
of ‘every Member and it can be donme.
But this is resisted. I do not kpow why
it is being resisted. What can be the
regson for the ruling party resisting in
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such small matters, I do not know, un-
less it be that proposition which I
enunciated that day that they want to
thrive on the basis of quarrels and ten-
sions and also civil war in this coun-
try? I do not think so.

My last proposition is that the cen-
tral public service examinations should
be in all the languages of the States. It
is a very important thing. Several peo-
ple, more than six million of them, are
under government employment. In the
matter of salary and job you cannot
blame them for trying to get the best
service with the highest salary. It is
necessary for them to look for the best
job possible. Therefore, my proposal
is that the central public service exami-
nations will be held in all languages of
the Union States. I think each State
will get its quota in the central services
in proportion to its population. One
of the things rankling in the minds of
the Hindiwalahs is that they are back-
ward in English. They are. There is
nothing wrong in admitting that. They
say, therefore in the central services the
Englishwalahs will carry the whole
thing. So give them the quota accord-
ing to their population.

SHRI RAJARAM:
G.0.?

SHRI S. A. DANGE : It is not com-
munal, it is national.

AN HON. MEMBER : It is regional.

SHRI S. A. DANGE: Call it any
way you like.

SHRI RAJARAM : It was originally
cammunally G.O., now it is not.

SHRI S. A. DANGE : “Communal”,
is all wrong. We do not accept that.
At loast my hon. friend will not accuse
me of that. But I do say that these
groups of people having their particular
population should have a share, a pro-
per share, a proportionate share in the
services of the country.

Therefore, I would appeal to the rul-
ing party first to start translations here.
Convert this hall into 14 chambers and
start translations.  Buy transistors to-
morrow from the Electronics. That
will be the first tender of your bona
fides to the non-Hindi-speaking people

Communal
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that you really mean business. Then,
adopt a Hindi which is popular, Use
English words, Arabic words and Hindu-
stani words.  These words have no
caste, no religion.  Therefore, if you
carry out these simple reforms there
will be conciliation in this and we shall
have a proper atmosphere for the adop-
tion of this Bill by common consent.

SHRI C. K. BHATTACHARYYA
(Raiganj) : Mr. Deputy Speaker, Sir,
I had just now the oportunity of hear-
ing Shri Dange speaking in very fluent
and fast English trying to prove that
English is not necessary, 1 do not know
why he tried to make a run at Sans-
krit. Sanskrit was retained in the
Eighth Schedule because Sanskrit was
India’s international language. That
was the reason for which Sanskrit was
put in the Eighth Schedule, Shri Dange
makes a show of knowing everything
but actually not knowing the whole of
anything. As an example of what 1
have just now said, I will quote only
one instance. When the Oxford Uni-
versity sent the Degree of D.Litt. to
Tagore at Shantiniketan, what is the
language that Tagore used in replying
to the presentation of that Degree by
the representatives of the Oxford Uni-
versity ? He did not use English, He
did not use Bengali, in which he has
made such noted contributions. He
used Sanskrit. That is the reason why
I say that Sanskrit was put in the
Eighth Schedule because Sanskrit was
India’s international language. I have
given one example. ’

He sees communalism in the inclusion
of Sanskrit in the Eighth Schedule. I
do not know why he has that experi-
ence. I am sure Shri Dange has studi-
ed history. If he has studied history,
he might have known that Sanskrit
poets had a very warm welcome in the
Mughal courts and one of the poets,
Poet Jagannath, has made a record of
it

fei-aew-rifr-aea<® e
T 9 0

“My youthful days were spent in
the careful affection of the rulers
Delhi,” says the poet, would
like to tell him that translations
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Mahabharata and Ramayana in Ben-
gali were done under Muslim patro-

So, he is completely mistaken

when he smells communalism when-
ever he hears about Sanskrit.

1 will give him another example. 1f
he goes to London . . .

AN HON. MEMBER :
only to Moscow.

SHRI C. K. BHATTACHARYYA :
If he goes to London and visits the St.
Paul Cathedral, on the grave of Pro-
fessor Wilson there is a statue of Pro-
fessor Wilson himself and in the hands
of that statue he will find a book on

He will go

which it inscribed “the code of Manu”. -

So the Code of Manu has found its
place in St. Paul’'s Cathedral in London.
So, if Shri Dange smells communalism
in the inclusion of Sanskrit in the
Bighth Schedule, it is a strange expe-
rience and it is a strange mentality that
he has exhibited,

In any case, my task here for the
moment is very simple and limited.
This Bill is meant to give effect to the
assurances given by Pandit Nehru and
Shri Lal Bahadur Shastri to the non-
Hindi-speaking people of India, This is
mentioned in the Statement of Objects
and Reasons. I wish the Statement of
Objects and Reasons were a bit more
amplified. At least the names of the
two Prime Ministers should have been
stated, when and where the assurances
were given should have been stated and,
if my request counts, even the exact
words of the assurances should have
been quoted in the Statement of Objects
and Reasons. Because, it is in the con-
text of the compliance with the assur-
ances that the Bill will be considered;
its provisions will be judged, not mere-
ly by what they actually contain, but
more by whether they comply with the
words and spirit of the assurances
given by the two Prime Ministers and
make them effective.

In any case, I wish to go to the origin
of these assurances. Why were these
assurances given ? In the year 1959
Shri Frank Anthony moved a Resolu-
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tion in the House for the inclusion of
English in the Eighth Schedule and
when the Resolution came up for comsi-
deration in the House, an atmosphere
developed in this House in which it was
felt that the Resolution had a decided
majority in its favour. It was at that
stage, under those circumstances, that
Pandit Nehru intervened and gave this
assurance, on which the Bill has been
framed. It was on the 7th August
1959, and this is what Pandit Nebru
stated :

“Firstly, there must be no imposi-
tion. Secondly, for an indefinite
period”

.and he adds—

“—I do not know how long—I
would have English as an associate
additional language which can be
used for official purposes. I would
have it so not mainly because of the
existing facilities but because I do
not wish the people of the non-Hindi
areas to feel that certain doors of
advance are closed to them, being
forced to correspond in the Hindi
language. They can correspond in
English. 1 would have English as an
alternate language as long as the peo-
ple require it, and the decision for
that T would leave not to the Hindi-
knowing people but to the non-Hindi-
knowing people.”

This was the assurance given by the
Prime Minister on the 7th August, 1959.

A few days later on the 4th Sep-
tember, the Report of the Parliamentary
Committee which considered the Report
of the Official Language
came up for consideration. On that
ot:casai jon again the Prime Minister
said :—

“When I said that there should be
no imposition of Hindi what I meant
was that whether it is in Madras,
Andhra, Kerala or any other region
I do not wish to impose a language on
that State in the sense in which that
States will take it as an imposition.

x X x X
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I say there is no limitation even of
time to the use of English except
when there is a general agreement
and those very people in the non-
Hindi-speaking areas who might be
affected should agree.”

In 1963 when the Official Languages
Bill came up for comsideration, objec-
tion was raised that the Bill did not ful-
fil the assurance given by the Prime
Minister, Pandit Nehru intervened
again and reiterated the same. This was
on the 24th April, 1963. He said :—

“I had given on the last occasion
an assurance about no major change
being made in regard to the use of
English without the consent, without
the approval of the non-Hindi speak-
ing people. That was made by me
and that represents ‘not only my view
point but the viewpoint of our Gov-
emment.”

This is very important; may I tell those
who are saying that Pandit Nehru’s
assurance may be ignored that Pandit
Nehru made it clear :—

“that represents not only my
viewpoint but the viewpoint of our
Government. And, when it was
made it was clear to me that it was
made with the approval of this
House. We stand by that completely.
There is not an jota of difference
from what we had said then.”

Following the Prime Minister, Shri
Lal Bahadur Shastri, who was piloting
the Bill, agsured the House on the 25th
April, 1963 :—

“That Eaglish should continue be-

. yond January, 1965; that there should

. be no time limit prescribed for the

purpose; that the views of the non-

Hmdx-speakmg people should be

taken into consideration before arriv-
ing at a final decision.”

When Shri Lal Bahadur Shastri be-
came the second Prime Minister of
India, on February 11, 1965, he re-
affirmed what the first Prime Minister
had stated. This is what he said in a
broadcast to the nation :—

“These were the assurances given
by Pandit Nehru and I wish to re-
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iterate that we stand by them fully
and solemnly. They will be honoar-
ed both in letter and in spirit without
any qualification or reservation.”

These are solemn words, moble
words nobly spoken. In their great-
ness both the Prime Ministers, both of
whom came from a Hindispeaking
State, gave these assurances to the non-
Hindi-speaking people. Why did they
do it? Why did they feel the need of
it? They did it for one reason. The
inclusion of Hindi in the Constitution
as the official language of India has
given such an advantage to the people,
who have Hindi as their mother tongue,
that they felt that this assurance to the
non-Hindi-speaking people was neces-
sary. In any scheme of language, whe-
ther in education or in administration or
in legislation, Hindi being the official
language under the Constitution, the
Hindi-speaking people are bound to be
at an advantage. That was why the
assurances had to be given.

1 give an example. The Education
Minister is no enemy of Hindi but even
he had to say at the Bombay Rotary
club which he addressed on October
6 :—

“He was of the view that ‘the ,
Ministry of Education had all these
years spent crores of rupees for the
development of only one language,
Hindi, instead of promoting develop-
ment of other Indian languages as
well.”

It is the realisation of this fact that

and persuaded the two Prime
Ministers, firstly, to give. the assurance
and, secondly, to reaffirm it.

Side by side, with this assurance,
Pandit Nehru made another declaration.
He declared, in Parliament and outside,
a number of times that all the langu-
ages included in the Eighth Schedule to
the Constitution should be regarded as
national languages of India. If this im-
portant fact is remembered much of
the present confusion will disappear
from the present political scene. Thoee
who are for Hindi should remember
and consider this that Hindi is only
one of the national lenguages of India



6111  Official DECEMBER 11,

[Shri C. K. Bhattacharyya]

and not “the” national language of
India which the first Prime Minister
clarified more than once.

Then, Shri Dange was just now speak-
ing about the link language, The
Constitution nowhere has made a refe-
rence either to link language or to natio-
nal language. The Constitution deals
with Hindi only as an official language.
I would request everyone who partici-
pates in this debate ‘to limit himself
only to this narrow limit, whether Hindi
should be retained in its present posi-
tion, with English, as an official langu-
age and whether English should be given
continuity for sometime more.

To those of our friends who are flood-
ing us with a spate of amendments, I
should say that amendments are to be
judged and justified only on one ground
met by whether what this person says
is right or what that person says is right
or whether what is demanded by agi-
tators outside is right. They will be
considered only on the consideration
whether the amendments help to bring
th;mvviﬁmefthel!illmoreinline
with the assurances given by the Prime
Ministers.  That is the only consider-
ation by which the amendments should
be judged and justified.  Unless they
stand by this criterion, they will have
to go. I request them to remember the
words of Shri Lal Bahadur Shasts :

“They will be honoured both in
letter and spirit without any quali-
fication or reservation.”

Coming to the Bill, the Home Minis-
ter has stated that the Bill is a result of
a compromise. Though the objects and
reasons profess to comply with the
assurances of the Prime Ministers, the
Home Minister has gone a long way,
as far as he could go, to meet the Hindi
view-point as well. He has made it
clear in his opening speech and I believe
the friends who are supporting Hindi
should be satisfied with what the Home
Minister has stated in his opening re-
marks,

Our Constitution deliberately accept-
ed a bilingual policy. As a first step,
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it limited bilingualism to a period and
then allowed it to be continued beyond
that period by a legislation enacted by
Parliament. I only suggest that we
should allow this bilingualism to conti-
nue. The trouble started in 1963 when
bilingualism was attempted to be replac-
ed by unilingualism. The same posi-
tion may arise again if what the agitators
are demanding is to be complied with.
1 would only suggest to them that bi-
lingualism should be allowed to conti-
nue and peace of the country allowed to
be maintained.

6112

Some hon. Members have equated
English language with British adminis-
tration. They are wrong. They arc
misled and they are misleading others.
Quotations have been made from Mac-
aulay. Macaulay’s minute is dated 2nd
Rebruary, 1835. Long before that, in
1823, Raja Ram Mohan Roy, in his
famous letter to the Governor General,
Lord Ambherst, had asked for the intro-
duction of modern education through
English medium. It is with reference
to this fact that Pandit Kunzru has
stated that the attempt to replace Eng-
lish completely will take the country
back to the position from which Raja
Ram Mohan Roy rescued it 150 years

€

The Education Minister in his state-
ment guoted a number of inCidents and
expest opinion in support. 1 wonder,
Sir, why he did not quote the opinion

English should be regarded as a nmatio-
nal language of India, English shonld
be included in the Eighth Schedule and
Public Service Examinations should
contipue to be conducted only through
the Bnglish medium. If the BEducation
Minister were here, he might have noted
what I have stated.

SHRI RAJARAM : What was the
Bengal Assembly’s resolution those days
when Mr. B, C. Roy was there ?

SHRI C. K. BHATTACHARYYA :
Sir, now coming to the Regolution, it
wants to accelerate the development and
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progressive use of Hindi. Here there
will be a stumbling block. Before doing
that they will have to standardise the
Hindi vocabulary. At present these
differ from State to State. Sir, I have
some acquaintance with Hindi. I find
terms differ for the same subject and
for the same post from State to State
and even within the same State from
area to area. I will give you one exam-
ple, which my friends may appreciate.
‘When the technical term for Consti-
tution and administration began to be
translated, we accepted the word
‘Sachiva’ for Secretary and that has
been accepted by the Government. This
Lok Sabha Scretariat is known as
‘Sachivalaya’. But, in spite of this.
noted Hindi leaders continue to des-
cribe Secretary as ‘Mantri’ and General
Secretary as ‘Mahamantri’. My friend
thec is shaking his hand. But I do not
speak without proof. Here is the notice
for the Congress convention on Pandit
Nehru, the Minister is described as
‘Mantri’, here Mr, Chandrasehkhar our
Party Secretary also describes himself
as a “Mantri”. How is a person who
does not know Hindi to distinguish
between the two ‘Mantris—one the
Secretary and the other, the Minister.
These, I suppose, my friends have never
attended to. That is the difficulty which
is being created now.

Anather point I wish to say is about
the three-language formula. The three
language formula, like the three-year
Degrea course, has never been accepted
all over India. The three-year Degree
course hs not been accepted by UP it-
self. The three language formula has
not been accepted by Madras and it
wps modified in Bengal. The DMK
Government has made it clear that they
will accept only two languages—Tamil
and English and even before them, the
Congress Government there did the
same thing. They virtually made it a
two-lan formdla by making Hindi
an optional subject. I put this ques-
tion to the previous Education Minister,
Mr. Chagla and he said that it was so
ip Madras and he could not help. iIn
solving this three language formula in
Bengal what was done ?

AGRAHAYANA 20, 1889 (SAKA)

Languages (Amdt) 6114

Bill & Res.

The late Dr. B. C. Roy—Mr, Dange
may hear this—stepped in and he alter-
nated Hindi with Sanskrit as, according
to him, there could be no language for-
mula for boys where Sanskrit does not
find a place. Now it is partly Hindi
and partly Sanskrit.  So, this three
language formula will have to be clari-
fied before it can be adopted.

1 would like to make another humbie
submission. Take the use of the term
‘Regional  language’. That means
nothing. It is a Maya to me. It ap-
pears a camouflage adopted to avoid
facing difficulties that might crop up
the moment the “State language” is
used why does not the Government say
“State language” in ‘the threelanguage
formula’ ? They would never say that
1 asked Dr. Shrimali to do it; I asked
Mr. Chagla. Let ther say clearly ihai
the three-language formula means Eng-
lish, Hindi and a State language, They
will not, because the moment ‘Statc
language’ is used. such difficulties will
crop up that even Government will fail
to tackle them. That is why the three-
language formula is being confused.

While I speak here, I cannot ignore
the emotional upsurge that is taking
place around us. To all those who are
indulging in that emotional upsurge, I
would make this appeal that an emo-
tional upsurge cannot be translated or
transformed into legislative provisions.
They should remember that.  The
emotional upsurge can be exhibited out-
side but it cannot be fully tramsformed
or transtated into legislative provisions.
I appeql to the leaders to explain these
things to them.

In conclusion., I would appeal again,
let bilingualism be allowed to remain.
In the process of national integration,
we have not up till now forged a new
unity.  So, let the unity that has al-
ready been achieved be not disrupted.

SHRI ANBAZHAGAN (Tiruchep-
gode) : I thank you for giving me this
opportunity to express the view of the
DMK which is a sober group in this
Parliament as well as outside.

We have been considering the pro-
posals for a very long time. It is be-
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cause of the agitation in the south as
well as the non-Hindi States that this
Bill has been brought forward in this
House on behalf of Government.
Though this Bill is intended to satisfy
the non-Hindi people in general and
those who are not willing to accept
Hindi as the sole official language of
this country, yet because of certain
modifications that are intended and cer-
tain amendments that have been given
notice of by Members belonging to the
Congress Party, they want to dilute
this, and if that is the suggestion, natu-
rally, the people belonging to the non-
Hindi States will never be satisfied with
this Bill. Even this Bill is not the ob-
ject for which we fought when we were
fighter against the sole imposition of
Hindi, but we wanted a guarantee for
the purpose by an amendment of the
Constitution.

Sir, the Constitution was framed and
adopted in 1950, by Members, I be-
lieve, who were selected and not elect-
ed, and those Members in those days
were all in a single fold, namely the
Congress fold; they were all followers
of Gandhiji, and whatever he said was
all right for them and they were all
under the commandment of Pandit
Nehru and in their view they found
that Hindi would become the sole offi-
cial language after some time and, there-
fore, they put forward that proposition
in the form of an article in the consti-
tution. But after 20 years, the next
generation has come to Parliament, in
my view, There are old people here,
of course; I have got respect for them; I
have respect for our great Kripalaniji,
for our Vijaya Lakshmi Pandit, and
for our great leaders who were there in
the Constituent Assembly; some of them
are here now. Yet, these are not the
days of theirs. The time has changed
and our views also have changed, But
that does not mean that we have been
always against the national movement
or always against the national senti-
ments expressed or always against
national integration. When we were in
the school or college, we our-
selves were in the Congress move-
ment. My friends who are in the
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Cabinet in Madras have been fn

the Congress, but it fell on us that to
continue in Congress would be to des-
troy the linguistic right of the people of
our State. Therefore, the cry started
even in 1937 when Chakravarti Raja-
gopalachariar was the first Premier fn
Madras State, when he intended to pro-
pagate Hindi in schools; in those days,
the grand old man Periyar E, V. Rama-
swamy and many great scholars of Tamil
Nad who knew Tamil Nad and the Li-
terature and the spirit behind it and the
culture for which the Tamil language
stood which no other language can
compete with, fought against the impo-
sition of Hindi in those days on the
school boy. That fight of 1937 conti-
nued in 1947 also, Though the coun-
try got freedom there were peopie who
had difference of views in regard to
the proper achievement of freedom.
Though freedom bad come to the coun-
try and though our leader Shri C. N.
Annadurai, the present Chief Minister
of Madras State was very much prais-
ing the freedom, at the same time there
were leaders who were not feeling happy
about the freedom because they thought
that they were under new fetters under
the North Indian regime, The plea was
that we are going to be more or less
under conditions of 2 new slavery. Be-
cause of that, the anti-Hindi fight was
going on there. In 1957 and continu-
ously upto 1967 it has been there. The
people are not willing to accept Hindi
as the sole official language of this coun-
try, if they have to live in this coup-
try as equal citizens, equal with other
people in this country. .

We are not enamoured of Engiish. I
speak English because of necessity,. Our
great leader, Acharya Kripalani, spoke in
English—not because he argued that
Hindi will become the official and sole
link language, but only may become—
but because he correctly took the stand
that he could convey his views to the
younger generation only through Eng-
lish. Shri S. A. Dange began his speech -
in Hindi, but continued his arguments
only in English. ’

I have great respect for these people
who believe Hindi should be spread in
this country, it should get some merit
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in this couatry and should be given pres-
tige in this country, But I do not want
to be cowed down before Hindi impe-
riglism in any shape or form. I want
to make people understand this : what-
ever be the position of Hindi in this
country, the same position should be
gven to our language, Tamil. As my
friends from other linguistic  regions
will agree, Bengali, Marathi, all the re-
gional languages should get equal op-
partunity and parity in this country. I
welcome the suggestion that our langu-
ages should become the official langua-
ges of this country right up to the Cen-
tre. Till then the Hindi people should
wait, If they want to take us with
them, if they want to create confidencc
in us, if they feel that all belong to the
same Bharat Mata, if our blood is the
same us theirs, if our aim is the same,
they should wait in order to accommo-
date us. You accommodate Tamil also
with Hindi, you accommodate Telugu,
you accommodate Kannada, you accom-
modate every other regional language
which has to play the role of official
language. The Indian Union is a Union
of different States, different govern-
ments. Though the Central Govern-
ment have got so much power, under
within that, the State Governments are,
1o & certain extent, autonomous, 1f
you want to respect that autonomy, you
have to respect the status of the official
languages of the States. If they in the
Qentre are so broadminded as Dr. Ram
Subhag Singh, the Minister of Parlia-
mentary Affairs, who very often used
to tell me that ‘we are all brothers, your
culture and my culture are one’—-I know
his heart is as big as his size, things
would be different. He accepts. But
the Constitution does not accept. In the
Qonstitution, you have given a place for
Tamil only as a regional language in-
cluded in the Eighth Schedule. But in
the same Constitution, you have given
a place for Hindi as the ruling langu-
age, as the official language, You
wanted to take some 15 years in order
to impose Hindi because you were not
capable of doing it before 15 years.
Hiadi was not prepared enough. You
have not developed it. They say that
Hindi may not develop in another 15
years. I am very sorry for the state of
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affairs. When the protagonists of Hindi
take up this question of developing
Hindi, they start fighting among them-
selves as to which Hindi is to be deve-
loped, whether it is to be on the lines
of Hindustani, whether it has to be by
borrowing words from Urdu, whether it
has to be khari boli of Delhi-Meerut re-
gion whether it is to be braj bhasha,
whether it has to have more and more
loan from Sanskrit or from English or
even from international languages and
so on, To satisfy us, they say that
even Tamil words could be taken in
Hindi. We are not begging for that.
We do not consider other languages to
be in such a position that they should
be used to borrow words from them and
put in Hindi. If Hindi is to have natural
growth, natural development and matu-
ral improvement, you have to wait.
There is no other go.

If you want to impose Hindi, I say
the Government will not be running ia
the same way as it runs at present. You
will find it difficult. It is not a con-
cession only to the non-Hindi people.
To run the Government you have to
use the English language. If you have
any other goal, please tell me. Even
U.P. is not fully manned by the people
who know only Hindi, there are peo-
ple who help them through English,
Even in Bihar it is not complete Hindi,
even in Rajasthan jt is not completc
Hindi. You are on trial ground, you
are at an experimental stage. When
you are at an experimental stage cven
at the level of the States, you think of
imposing Hindi throughout India, for
all India, even over the developed lan-
guages like Tamil and Bengali,

I have nothing against my Hindi
friends personally, I have no hatred to-
wards Hindi. If I had been schooled
in those days completely in Hindi, I
would have been one like them. I would
like to inform the Housc that in the
years 1934, 1935 and 1936, when I was
12 or 13 years old, because my father
was a nationalist, working in the na-
tional movement, I read Hindi weekly
for two hours, but it is a pity I have
forgotten even the alphabet, because
there is no use for such Hindi in our
party of the country, but we were at
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least learning Hindi in the school sta-
ges. Can I find any leader of north
India here, any leader of the Hindi
region, who can speak Tamil, who can
say that he has learnt Tamil ? No, be-
cause it is the natural tendency. The
North is North, As we usually say,
U.P., Bihar, Rajasthan and Madhya Pra-
desh, these parts of the country, are
more Or less considered the whole of
India, the rest of India is only the rest
of Indfa which is not cared for at all,
their culture is not cared for at all.

Kripalaniji, when he spoke, gave so
many instances of great poets and other
people who more or less took part in
enriching Hindi for the sake of the
masses, It is a fact, but there is no
one who contributed to it from the sou-
thera part of the country; beyond the
Vindhyas, it is only the northern part
of the country.

When you call Hindi as the common
langmage, 1 am not very much bother-
ed about it, it may be a common lan-

guage in the true sense of the word in
North India, but not in the Squth. If
there are certain people who are speak-
ing. Hindi or Hindustani or Urdu in
Hyderabad, if there are certain ordi-
nary workers who are speaking them in
Bangelore, it does not mean it has be-
come 4 common language, Thosc peo-
ple speak several languages including
English. The jatkawallahs at Bangalore
speak not only Hindi, they speak in
English when they meet Mr. Frank An-
thony. They speak Tamil, Kannada,
any language, It does not matter. I
would like to say by all these things
do not presume that Hindi has become
the common language of the coumtry.
Take it as a regional language, as
a regional language for a greater
ares than any other language. Take
it, for token’s sake, as the na-
tional language of the country whenever
you live in the foreign countries, When
we g0 to America, even when we speak
on behalf of India, we may not be able
to speak in Tamil, we have to talk in
Hindi or in their language, English.
If we spéak in Tamil, it is neither re-
cognised as the national or official

“long time, for the last 25 years.
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language of this country, nor is it recog-
nised as an international language at
present, though at one time Tamil also
was one of the international languages.
Even now, in Singapore, in Malaya, in
South Africa, in Ceylon, in Burma,
Tamil is spoken, people are speaking
there, but we have not got the recogni-
tion, but Hindi has the recognition be-
cause of the national movement, be-
cause the spearhead of the natiomal
movement were the leaders from the
North, Mahatma Gandhi, Pandjt
Jawaharlal Nehru and so many others.
We had our own leaders in the same
national movement. (Interruptions) I
am not bothered about interruptions, I
“have seen such interruptions for a very
I am
here to argue the case of the minorities,
so to say. But actually we are not the
minorities. We are the majority. Now,
you find a clear picture: the Hindi
section and the non-Hindi section. Ear-
lier you found a division between the
Hindi section and the Marathi and the
Tamilians; between the Bengali and the
Oriya people. You were able to de-
marcate it. Now, all the non-Hindi
people and their leaders have been say-
ing that they stand for the continuance
of English.

What are the assurances given by
Pandit Jawaharlal Nehru and Lal Baha-
dur Shastri? What did those assur-
ances mean ? They were assurances for
the continuance of BEnglish. What “did
they mean? It meant, on the day it
was given, the continuance of ish
as it was before 1963. I can read to
you....

SHRI J. B. KRIPALANI: Surdar
Patel gave assurances about the privy
purse. Is the hon. Member willing' to
Bave those assurances ?

it vifirgwer ARt :  (@roi)
Y o ¥ T ™ W g ¥ fod
et ¥
SHRI ANBAZHAGAN : 1 would
like to read out the statement made by
the late Lal Bahadur Shastri in congec-

tion with the Language Bifl. The BM:
before the House is a corollary of the.

1967
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Language Bill of 1963. In the State-
ment of Objects and Reasons of the
present Bill, it is written as follows :

“The Official Languages Act was
emacted in May, 1963. Section 3 of
the Act provides for the continued
use of the English language, in addi-
tion to Hindi, for all the official pur-
poses of the Union for which it was
being used immediately before the
26th day of January, 1965.”

It was used before the day of 26th
January, 1965 for all purposes. Hindi
bhad no room except as a token place.
We may respect Hindi as our language.
I have no fight against the claim to
Hindi, but Hindi had no actual room.
English was used as the official langu-
age and the Statement of Objects and
Reasons itself clearly says that even the
1963 Bill provided for the continuamce
of English and the status quo was main-
tained as from that day. Now, again,
we have to bring a Bill. For what pur-
pose ? The purpose is there, which Lal
Bahadur Shastri stated. Lal Bahadur
Shastri may not be considered by the
people of Hindi region as one who had
no passions for the Hindi language. He
was a. great patriot; not only a patriot
but he was a Hindi protagonist for the
purpose of supporting the cause of
Hindi. I quote from what he said; I
am quoting only from the Parliamen-
tary debates. Lal Bahadur Shastri said
on 23rd April, 1967 :

“It will be agreed to that enough
precautions have been taken to dispel
the misapprehensions which have
often been mentioned and talked
about. As regards clause 3 of the
Bill—"

1653 Hrs.
[MR. SPEAKER in the Chair.]
This is in regard to the 1963 Bill—

“I might further add that it will
cnable the use of Enpglish language
for all official purposes of the Union.
It makes it clear that there will be
no disability attaching to English nor
will there be any restrictions on its
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use for the purpose of either the offi-
cial work of the Union, inter-State
communication and communication
between the States and the Centre or
for transaction of business in Parlia-
ment.”

And there is something more. That is
not the only thing that he said in the
debate in Parliament on the Language
Bill. What is envisaged here is —to
borrow the phrase from the memoran-
dum of the Madras Government, the
then Madras Government which was
not DMK government but the Con-
gress government which was in dold-
rums, which submitted to the Official
Language Commission, appointed by
the President of India—"a prolonged
bilinguism”. “This means that while
Hindi may be used progressively, there
should be no restriction on the use of
English as such.” This was the declara-
tion given to us. Lal Bahadur Shastri
spoke those words here. But the spirit
of the Bill is not kept by the Govern-
ment. I have to charge the Govern-
ment as well as the President’s office
for not keeping up the assurances and
the sentiments of the Bill as far as it
concerns the usage of the English

language.

This is a card which is addressed to
one DMK party member at Papanasam
in Tanjore district; it is dated 20-8-
1963. But with the help of Mr. Vaj-
payee only I was able to understand it
because the numerals are also in Hindi,
and not in the international form which
is recognised by the Constitution. These
numerals which are written here are not
approved by the Constitution but yet
they find a place in the card which was
sent from the President’s office to a per-
son in Tamilnad. He wrote a letter
only in English, but this reply is com-
pletely in Hindi. Only this sort' of
practice by the Government in those
days caused the agitation in Tamilnad
in 1965. The students did not fear about
the political life or the leaders, but they
feared about their own life as citizens
of this country and they had enough
causes to fear. Mr. Vajpayee and our
socialist leaders may say, ‘“Here also
you find the agitation”. But agitations
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are of two types. Ome is to terrorise
the cther people. The other is self-
immelation. In Tamilnad, when our
people found this sort of thing could
nat be tolerated, they poured petrol on
thaae.lva and set fire to their bodies.
We think it is our fate and such things
SM not be adopted by anyone else.
This is the sentiment expressed by our
people when they could not tolerate the
imposition of Hindi. Even after that,
the assurance given to us is not kept
up properly. Now you are bringing
another Bill to amend the Official Lan-
guages Act which should be only for the
parpose of satisfying the non-Hindi
people, but actually while amending
the Bill, you have put in some clauses
to satisfy the Hindi people who want
only Hindi more or less to thrive in
this country.

Fast all the people of this country
should have equal citizenship, you
shouwld recognise all the languages of
this country as equal. But here is a
pamphlet written by a person to spread
Hindi wherein it is said that all the
people should learn Hindi alone for the
purpose of attaining full citizenship of
the country. That is a warning to the
parents that if they do not educate their
children in Hindi, they will lose full
citizenship. What does it mean? It is
some sort of a threat that we will be
driven away to second-class citizenship.
Is it mecessary ?

According to the assurances given by
Shri Shastri and Pandit Jawaharlal
Netiru, if you want the integration of
the country to be preserved at all costs,
you have to yield to the practical de-
mands of the non-Hindi people. If the
assurances are to be honoured, Govern-
ment should come forward with an
amendment of the constitutional provi-
siom concerning the official language.
When they are not capable of amending
the Constitution, if they are sincere in
their purpose, at least if they pass this
Bill without diluting its provisions fur-
ther, we may be satisfied to a certain
extest. Otherwise, if this Bill is not
evea passed in its present form and if it
is diluted with an aversion towards
Eaglish and with an intention to throw

DECEMBER 11, 1967

Languages (Amdt.)
Bill & Res,
out English before preparing Hindi suffi-
ciently to occupy that seat properly,
the non-Hindi people will never be satis-
fied. You have got to keep up the
assurances given actually by Goverme
ment during  the proceedings of this
Parliament and by that you have to
make the people feel that their rights
are not curtailed. Then only the peo-

ple will be satisfied.
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I want again to quote Pandit Jawa-
harlal Nehru's assurance about the
English language. He said :

“English should be considered as
the mother-tongue of the Anglo-
Indians and we will not make it more
by putting it in the list.”

He has assured the Anglo-Indian
community that as the mother-tongue
of that community which has got equal
citizenship in the country. Engtish will
be recognised only to that extent. He
refused to put English in the Eighth
Schedule. But that is only an argu-
ment. What is the Eighth Schedule ?
The Eighth Schedule itself is in Eaglish.
The Constitution itself is framed only
in English and it was originally passed
only in English. We had no other go.
We may feel sorry for it. We may
have translations in Hindi or Tamil.
Mr. Chavan may say that it is an autho-
ritative translation.

17 Hirs.

I accept the translation, but the
authority for purposes of court is only
in English. Therefore, evea if you do
pnot include English in the ightr
Schedule English is there. Though the
spirit of it is Indian the body of it is
English, Therefore, English is not a
foreign language. But I plead only for
Tamil. Till the time comes when you
accept Tamil as co-official 1 age with
Hindi, English should continue and the
status quo should remain. Progressive
introduction of Hindi in the officialdom
of this country will only harm this
country. Therefore, if the people are
tactful, if those who are in power feel
the mind of the people, they should not
impose Hindi as they like. They may
encourage Hindi for some more time.
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They may develop it. But till then
English should be the sole official lan-
guage and should be continued like that
till our languages are also accepted as
official languages of the Union.

SHRI HANUMANTHAIYA (Banga-
lore) : Sir, I have been listening to
speeches made on the floor of this
House and reading statements issued
outside. On this question of language,
as many hon. Members have admitted,
we are more influenced by emotion and
sometimes by self-interest. If I come
from one area I hold a particular view.
If T come from another area I hold a
different view. The views on language
and on some other fundamental matters,
we find, are expressed in such a way
that the pattern of opinion in the House
cuts across parties and sometimes the
political idealogies which we profess. 1
would appeal to the House to make a
scientific and historical approach instead
of an emotional and self-interest
approach.

When people from Hindi areas argue
vehemently that Hindi is the national
language, it cannot be taken wathcut a
pinch of salt—nor is the other proposi-
tion. In my State we have got about 23
crores of people speaking Kannada. But
the Kannada spoken in the southern part
is a little different from what is spoken in
the northern part. So it is in Tamilnad.
What is spoken in Kanyakumari is not
necessarily the same as spoken in the
borders of Chitoor District. Therefore,
language changes. 1 put it in the scien-
tific formula : language changes in two
dimensions : it changes in space and it
changes in time. What language we
spoke in our own villages hundred years
or two hundred years ago is not the
same as we do now. Shri Dange has
made it perfectly clear that what langu-
age we Indians spoke about 500 or 600
years ago is not the same as it is now.
Therefore, if you look at it from the
scientific point of view, languages,
whether it be Hindi, Sanskrit, Tamil,
Kannada, English or any other language
in the world, are subject to this law
that changes take place in two dimen-
sions, That scientific law is having its
operation in India also because of his-
torical background.
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We had a kind of lingua franca in
Sanskrit to begin with. Then we had
the Persian language. Then, without
our asking for it, the English people
came and their language became the
official language of India. Now, people
have come to their own after indepen-
dence, and it is time that we evolved
our own language. Therefore, for any-
body to feel that Tamil should be the
national language, or Hindi should be
imposed on the rest of the country, is
a false proposition; it would not work.
That is why a clause has been incorpo-
rated in the Constitution—I was one of
the members of the Constituent Assem-
bly—that the Hindi to be evolved must
be such as to be in coasonance with the
ideas, words and phraseology of other
Indian languages, Ultimately, a langu-
age will grow in India which may be
called Hindi, which may be mostly
Hindi, which will evolve itself into a
national language. Though the Consti-
tution oaly says, as my friend, Shri
Bhattacharyya has pointed out, of an
official language, I want a time to come
when the official language will also be
the pational language. I want that
evolution to take place and Hindi should
grow to the stature of a national laagu-
age.
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Now, look at the picture of India.
The Jan Sangh and SSP friends have
created an intolerable situation in most
towns and cities by pressing their claim
for Hindi to the exclusion of all other
languages. Let them, especially the
members of the Jan Sangh think for a
moment. Whenever they advocate the
idea of Akhand Bharat, I must admit,
that 1 experience a kind of thrill when-
ever 1 hear this word. I want this
country to have this spirit and the frame
of that great inspirational word “Akhand

Bharat”. But, look at the map of
Akhand Bharat. Let wus start with
Kanyakumari. At Kanyakumari not

only two seas but also two languages,
Tamil and Malayalam, meet and there
are about 6 crores of people. If you
go further north, there is Andhra and .
Karnataka; together they form another
6 crores of people. If you go further
up, you have Maharashtra and Orissa,
forming another 6 crores to 7 crores.
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Then, if you go to the East, Assam and
Bengal have another 6 crores of people,
If you go west, Gujarat, Rajasthan and
Punjab have more than 6 crores of
people. So, you will see that the whole
of India is non-Hindi-speaking, except-
ing for a central portion called Madhya
Pradesh, Bihar and Uttar Pradesh and
a little piece of Haryana.

SHRI SEZHIYAN (Kumbakonam) :
India, that is Bharat, that is UP.

SHRI HANUMANTHAIYA : If you
take the area and population, in the
context of Urdu-speaking people in the
whole of India not being counted as
Hindi-speaking people, you will see
that the population whose mother ton-
gue is Hindi, never mind what variety,
will get reduced to about 20 crores; it
may be even less, in a population of
50 crores. In area also it is not more
than 30 per cent.

My Hindi friends should realise that
when this huge majority of people con-
cede that Hindi should be the link lan-
guage, and some of us go to the extent
of conceding that it should be ulti-
mately the national language they
should be overwhelmingly satisfied with
it and should make every kind of acco-
mmodation available to the non-Hindi-
speaking people. And when I see the
demonstrations in Allahabad, in Luck-
now and other places, I feel pity for
the short-sightedness of those people
who create this agitation.

AN HON. MEMBER : What about
Madras ?

SHRI HANUMANTHAIYA: In
Madras there is no agitation; in Mysore
there is no agitation. In no other State
or town is there any agitation on this
Bill except in a few towns of UP and
one or two places in Bihar. These
Akhand Bharat people, let them have

ro rspective. Akhand does not

&ap:'mp; khand. Al khands together
constitute . Akhand. When the res»t:1 of
" the le have conceded that there
ahmme a link language, that it should
be. Hindi, it is a magnanimous gesture
by the non-Hindi-speaking people, who
are in a majority in this country.

1967 Languages (Amd!.)

Bill & Res.

If you bargain and if you try to be-
little the achievement of a consensus on.
a national language, you will be charged
that you took a parochial outlook and
the line of self-interest. That is why
the previous Prime Ministers, having
been great leaders took the whole of
India in their perspective, and were
able to see that the best way was to see
that all people are satisfied and agreed
on the proposition of the national
language,
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My friends blame the English langu-
age. They condemn it. They call it
the language of slavery. But I have
been an old Congressman and you also
have been an old Congressman. All the
presidential addresses for the last 85
years have been in English. We derived
inspiration from the famous books and
literature in order to fight our battle for
independence. Many of them were
English books. My hon. friend, Shri
Dange, was playing to the gallery,

=t wiir waror qrerdat : WA ueE
o gAY a7 g ik ¥ fegent
# g oefew fad &
AN HON. MEMBER : What
Kamaraj ?

SHRI HANUMANTHAIYA:
Kamaraj did not make speeches at all;
do not worry about it.

about

My hon. friend, Shri Dange, was de-
crying the English language forgetting
that Marx and Engels from whom he
derives inspiration and who are his
gurus, did not write in Hindi or in any
one of the other languages......
(Interruption).

AN HON. MEMBER : Marx did not
write in English.
sit <f T () : IR o AT
# foar -
SHRI HANUMANTHAIYA : 1 do
not know.

Therefore let us not decry English;
let us not abuse it in order to see that
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some people feel pleased, and therefore
we will be able to get their votes, That
is not the approach that we should
make,

I place the proposition in very sirplc
terms. If I want to come from my
house to Parliament, 1 use my car; if
I want to go to, say, Bombay, I may use
either a plane or a train—we are not
very rich; so, mostly we go by train.
But if we want to go to London, we use
a plane. What is the point in quarrel-
ling and saying that travelling in a car
is better or worse than travelliag in a
plane or a train? It is according to
circumstances and requirements,

So, when we are in our States, we use
our mother-tongue, that is, the State
language; when we come for all-India
purposes, let us use Hindi and when we
go for international congerences, let us
use English. As there should be po
quarrel or getting excited about the use
of different modes or vehicles according
to the distance, no wise man should get
excited about a language being used for
a particular purpose.

1 shall quote Mahatma Gandhi, not
for the purpose of this language issue.
The ideal that he has placed before the
country is this. He himself drafted the
resolution when the Quit India Move-
ment was launched and the AICC adop-
ted that famous resolution at Bombay.
He envisaged provincial autonomy for
the State, federation for India and a
world government for the world. He
has written clearly that there will be no
abolition of war, no permanent peace on
earth, unless there is one world Gov-
ernment.

Science and travel facilities are mak-
ing this world smaller and it is conver-
ting the whole of humanity almost into
a family. If you are true to the ideal
placed before us by Mahatma Gandhi,
so far as our State purpose are concern-
ed, we have to learn our mother-tongue,
for all-India purposes Hindi and for in-
ternational purposes English. English
has become an international language
and there is mo doubt about it. If some
people want to decry the English lan-
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guage, I can only tell them, go and
attend the conference Shri Gajendra-
gadkar has called on obscurantism. That
is the proptr place for them to debate
this point. Merely because we are able
to play upon the baser feelings of the
people, even as the film people may
play upon sex, inciting people to do
this and that, it is neither patriotic nor
a good way of life,

1 appeal to Jan Sangh people, in
particular. They are a very strong,
patriotic, determined set of people. They
should not go away with the idea that
their political arena is only in the Hindi
area. They have got people to think
like them in other parts of the country.
They will also see that if they adopt this
particular course, they will remain like
Peter Pan who will never grow. 1 do
not want them to be the Peter Pan who
will never grow.

So far as the S.S.P, is concerned. I
am sorry to say, whenever there is
trouble, it is their hayday. They think
trouble-making, trouble-raismg and trou-
ble-inciting is their profession.

=t tfa v ;o fawr 9 FT TEw
s §

SHRI HANUMANTHAIYA : I am
not making an irresponsible statement.
We read in the papers that tomorrow
two S.S.P. Ministers are coming to
Delhi to court arrest in the demonstra-
tion that they are to stage against this
Bill. The Ministers are the people who
are expected to influence the Central
Government by discussion, by corres-
pondence and by having conferences. If
these Ministers walk into the Streets in
order to participate in the demonstra-
tion, I can only describe that position in
the form of a proverb in my own lan-

guage.
<Y 7gg & F=T gnn

If the fence intended to protect the
field, itself eats up the crop, what is the
use of having the fence ? If the Minis-
ters, whether of S.S.P, or of any other
Party, instead of exercisng the power
conferred upon them by the Constitu-
tion. ...
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SHRI HANUMANTHAIYA: If
these Ministers on whom the Constitu-
tion and the people have conferred
power to formulate policies and imple-
ment policies walk into the streets, they
will be nothing better than the agitators
and they will never be the Ministers.

Sir, 1 want the Opposition parties to
form the Government one day. I am
one of those who have the faith that
democracy will run on even keel when
there are two parties, well formed,
organised, to take governmental respon-
sibility alternatively. All the trouble
that has arisen in India, in the political
arena, is because of the imbalance of
us being in power all the time and with
no hope of others getting into power.

In Varanasi, there is a literary orga-
nisation called Nagri Parcharni Sabha
and the General Secretary of the Sabha
has written a letter in Hindi to all of
us. I bave got it translated. He
writes, Sir, ‘The passing of such a Bill
(the Bill under discussion) would defi-
nitely be an insult to the people’s free
voice and a murder of the Constitution’,
Is this the language to be used by a
literary association ? Literature means
the quintessence of culture. I expect
these Hindi enthusiasts to use forceful
but dignified language and not the kind
of language which they have wused in
this letter. And if some Hindi pandits
have renounced their titles, it is rightly
done, because they are all-India titles
given by the President. Since these
pandits confine themselves to a parti-
cular area, they may have felt that they
did not deserve the all-India awards !

Some people spoke of the quota
system so that the Hindi-speaking
people may have equal advantage with
non-Hindi speaking people, because
they think that somehow the Madras
people and the Bengal people have a
better advantage in English, Very good,
Sir. I will concede this quota system.
Let it be done. After all, we have to
give equal opportunity and it is enshrin-
edin our Constitution.

If the people, -
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wherever they are, get equal opportu-
nities, it is good. But let it be extended
to the political arena also. The highest
and the most powerful office created by
the Constitution is that of the Prime
Minister and this must be given by ro-
tation to every State. (Interruptions).
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SHRI SEZHIYAN :

It is the mono-
poly of U.P.

SHRI HANUMANTHAIYA: A
great gesture India showed, this Parlia-
ment showed and this House showed in
selecting our successive Prime Ministers
solely from Hindi-speaking areas and in
particular from the some town of
Allahabad, has it been properly appre-
ciated by the people of Allahabad who
are staging demonstrations in a violent
manner ?

SHRI RAJARAM :
committed a blunder.

SHRI SEZHIYAN : Whatever
speaks, he speaks with authority.

SHRI RABI RAY : Against his own
leader ?

Kamaraj has

he

SHRI SEZHIYAN : But he is speak-
ing the truth.

SHRI HANUMANTHAIYA: As
you know, let me straightaway tcll the
House that I do not want to fake ad-
vantage of any Party position and plead
blindly for a particular cause, My age
and experience have made me to speak
whatever is true according to me
(Interruptions) and if some people or
the other feel dissatisfied, they will one
day see what I said was right. ’

I want full integration. and evolution
of national language in the true spirit.
That will be when Hindi people likewise
feel in all sincerity. They have a majo-
rity is the political arena, and with a
little majority it is possible to manipu-
late. When they see to it that this office
of Prime Ministership goes to south,
north, east and west—it is only I pro-
phesy—it is only when a non-Hindi
man becomes the Prime Minister of
India, Hindi will become the national
language, He will have the necessary
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advantage. He will have the necessary
support for that purpose.

English has become very dear to us
not ‘because we asked for it. As one
of our friends said, when we were
young we had no choice. Our parents
sent us to English schools, Whatever
we learnt when we were young, became
our language and our vehicle of thought.
This simple preposition is not seen by
some Hindi leaders. 1 pleaded with
them several times in the Advisory
Committee. If they had established
one Hindi University in Madras, one
Hindi University in Trivandrum and an-
other in Bangalore with medium of ins-
truction in Hindi—mind you, not the
regional language—if they had esta-
blished these Central Universities in
every non-Hindi State in these 20 years,
there would have been students, thou-
sands in number, who would have
pleaded for Hindi as some of us are
now pleading for English. But al! the
Central universities have been located
only in North India. The other day,
Shri Prakash Vir Shastri urged the Edu-
cation Minister to have the Jawaharlal
Nehru University in the south. But
Government would not budge an inch
because they are very powerful and they
want to have it in Delhi.

I am alarmed at the picture of India.
The other day, as chairman of the Pun-
jab Reforms Commission I wanted to
listen to the debate that rwas ‘taking
place on a particular subject in the Pun-
jab Assembly. When I went there I
found Members speaking in Urdu or
Punjabi and I could not follow a word
of it. If a Punjabi goes to Madras, he
will not be able to follow the proceed-
ings of the Assembly there. Except in
the Hindi region we find that we shall
be strangers in our country, whether it
be in Madras or Andhra Pradesh or
Bengal or Assam. This is an alarming
picture. None of us takes notice of it.

If the proposition that is sponsored
by Shri S. A. Dange is accepted, it will
create confusion. Therefore, I want
Hindi ultimately to be a language which
will be spoken even in the States and
in the Assemblies in the States, But
we have to wait for the time. Until
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that time, let us have this bilingual pat-
tern. That is the essence of the Bill
that has been placed before the House.

This is not a permanent measure, It
is not as permanent as the Ramayana
or the Mahabharata and the Bible. This
is a temporary arrangement that Eng-
lish will continue to operate and will
continue to be used until the next
generation or the one coming after that
is in a position to transact business in
Parliament, in Government and in the
market only in Hindi.

Instead of evolving simple formulas
and points we complicate it to the ex
tent of abusing one another, beating
one another and throwing stones and
brick-bats at one another. ’

Before 1 conclude, I would like to
read out a poem which I have myself
written in Hindi. The reason why I am
referring to it and saying this is this.
Years ago, one day, Prime Minister
Nehru and I were having lunch together.
He asked me whether I had learnt
Hindi. I replied ‘Please learn Kannada,
then I shall also learn Hindi’. I told
him further ‘If you just begin to learn
another language you will understand
the difficulty.” Let Shri A. B. Vajpayee
and let any one of our friends including
Shrimati Sucheta Kripalani learn Tamil
and speak that language here; if they
try to learn that language here, then
they will no more argue on this point.

Even the great Dr. Rajendra Prasad
who spoke for the three-language for-
mula had neither the time mnor the in-
clination to learn a third language and
speak it. Even Acharya Vinoba Bhave
who went to Andhra Pradesh and Tamil
Nad and Mysore could only learn the
alphabets and was never able to speak
in those languages. And yet my hon.
friends here ask some of us, ignorant
people, not so intelligent people, not so
efficient people, to learn that language
and make a speech in Parliament. We
shall never be on terms of equality
with them if we begin to speak m a
language that we have now to learn.
It may be good enough for market pur-
poses, but it cannot be good enough for
parliamentary purposes.
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But 1 became a convert to Hindi by
an accident. One day, I went to a book
shop in Connaught Place. There I saw
three volumes on Tulsi Ramayana hav-
ing been translated by an Englishman by
name Rev. Atkinson. I purchased
those three volumes as it had been trans-
lated very well in what is called blank
verse. Then I read four or five stanzas
and 1 became so impressed with the
language, the meaning and the formulas
that 1 at once said to myself, ‘here is
a language which deserves to be learnt’.
Subsequently. I have been trying to
leam Hindi. A language that contains
a masterpiece like Tulsidas Ramayana
is no ordinary language. All my obsti-
nacy which endured for about twenty
years, became a thing of the past in a
minute when I read Tulsidas Ramayana.
Shri Dange not knowing the worth of
the Ramayana parodied it in his own
socialistic language. If he reads it
through and through, may be he will
become a democrat and join Congress.

MR. SPEAKER : Let us have the
Hindi poem Now.
SHRI HANUMANTHAIYA :
e ¥ wEx &,
T ARG § T gAY,
T AU 9,
S WA AT,
wwaT § wewr faEm,
SIS IS " HT AT |
SHRI SEZHIYAN : This is the best
point he got from Tulsidas Ramayana.

SHRI RAJARAM :
Ramayana !

Hanumantha

SHRI PILOO MODY (Godhra) : I
was really quite distressed until I heard
the hon. Member, Shri Hanumanthaiya,
speak today. I have just returned to
Delhi. What happened in Delhi and
in the Lok Sabha last week I have been
reading only through the newspapers,
and 1 must say that it made most dis-
tressing reading.

I really fear that there is a creeping
paralysis that is coming over the minds
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of all of us. Here is a2 House of 520
people and it is indeed gratifying to
find at least somebody in the shape of
Shri Hanumanthaiya who has spoken
just now (Interruption). What he has
said is something worth thinking about.
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What is it we are trying to do today ?
Surely, we are not trying to decide as
to what language should be spoken.
This is not the purpose of discussing
this Bill all these hours. Surely our
first concern should be about the unity
of this country. Surely, our greatest
endeavour should be towards creating a
national consciousness. Surely we should
be thinking about the happiness of the
people or the progress and development
of the country—and not about a lamgu-
age. What the hell is language anyway
but merely a means of communication ?

But it looks as if the wrath of God
has descended on us. It did many
years ago, when in order to cure a
people of their pride, He made them
build the Tower of Babel. Appareatly
the Lord in His wisdom has cast His
wrath upon us by making us build this
Parliament and indeed this Lok Sabha
so that 520 people—now only 519 be-
cause I agree with what the previous
speaker said—can talk at cross purposes
with one another in varying languages
not with an endeavour to put across
their message but merely to assert them-
selves that ‘this shall be the rule or the
law.’ 1 think that this creeping paraly-
sis has come about this country through
various reasons, but the most damning
reason of all is that the values in this
country have over the last 20 years de-
preciated to such an extent that the
only virtue today that is recognised by
everybody is to be poor, or to be op-
pressed, and now it is sought to add
a third value in the form of ignorance.
What is happening today particularly
on the language question is that we are
trying to create a nation of ignorance,
a nation of morons if you like to call
it, because we refuse to recognise that
language is merely for communication,
it has nothing to do with pride, national
pride or any other type of pride or
vanity.
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It is very easy and facile as, I think,
Mrs. Sushila Nayar said that, one nation
‘must have one language. It is so easy
to say it.

SHRI NATH PAI (Rajapur) :
is not Mrs. This is the unkindest
-of all.

SHRI PILOO MODY: 1 do not
know about the marital status of Mem-
bers as well as Mr. Nath Pai. Next
time I will have him sit next to me.

SHRI NAMBIAR : We cannot dis-
-cuss the problem in the absence of Miss
Nayar.

She
cut

SHRI PILOO MODY : What has
happened is that no one seems to re-
‘cognise that language in this country is
a problem. It is a very serious pro-
blem. It must be a problem if you
have 16 major languages and 250 dia-
lects, no matter in what way you look
at it or by what standards you judge it.
It is a problem in this country, and it
has to be faced as a problem, and,
therefore, solved as a problem, and not
merely wished away by making pretty
little formulas such as we will write to
you a letter in Hindi, and you will reply
in your regional language plus English
and enclose a translation in Tamil !

Shri Prakash Vir Shastri gave a very
reasoned, well-argued case why Hindi
should be the national language, and
we have had Mr. Dange who thinks
that the only language worth anything
is the language in which revolutionary
literature has been written! And then
we have others like Mr. Anthony who,
1 think, is going to follow me, and Mr.
Limaye who thinks he has a formula
for every circumstance, and everything
in this country, and Seth Govind Das.
I do not want to say anything about
him, he is entitled to his views at that

age.

But having destroyed a generation in
this country by conducting dangerous
experiments in economics, we are now
launching on another round, which will
destroy another generation by propound-
ing fanciful, if not whimsical theories
on language.
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We have witnessed, of late, a rather
sorry spectacle all over the country, in
the activities of students in Banaras,
Lucknow and 1 believe even in Delhi.
1 would like to know who instigates
these children of 12 and 15? Who are
the people who instigate them ? Be-
cause I cannot find words strong enough
in condemnation of the conduct of

these people.
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1 give you an example. My wife
was in Agra two or three days ago.
Little, twelve-fifteen year old students,
surrounded the car, started rocking it,
wanted to smear mud and colour over
the number plates and even over that
little patch that all M.Ps. have on
their cars. They said, “do it in Hindi".
This is the sort of mentality which is
being instigated. Surely there are cer-
tain people who are behind this. I re-
fuse to believe that these are the acts
of innocent children.

The unity of India should be our first
and only concern, and no man, no group
of people, no idea, no government, o
opposition party, no religious sect or
linguistic group, should be allowed to
tamper with our unity and solidarity
as a nation. To achieve this, if it is
necessary to change the Constitution,
let us change it; let us all stand as one
man to change the Constitution. And if
it is necessary to throw the Government
out, let us throw the Government out;
if it is necessary to put people in jail,
let us put people in jail.

SHRI NAMBIAR : While
that, why do you look at us?

saying

SHRI PILOO MODY : It must be
my sub-consciousness.  (Interruption)
Let us examine our history. A lot has
been said and many people have been
quoted and our friend Shri Dange
thinks that if he waves his hand and
talks about history, he will necessarily
quote it. Unfortunately the history of
our country is very closely tied and
entwined with the English language. -
Let him read Macaulay; let him read
what Raja Ram Mohan Roy had said;
let him read what Tilak stated; let him
read what Gandhiji said. (Interruption)
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~ SHRI PILOO MODY : English was
introduced in this country as a medium
of instruction as far back as 1835, and
who imposed English? Not English-
men, who were against it. It was we
who demanded it; it was we Indians
who demanded that English should be
taught, because we wanted British ins-
titutions, which is what this Parliament
is; because we wished British ideas of
freedom and fundamental rights which
is the system under which we function.
It is because we wanted the safeguards
to a democratic government. And that
s why we learnt English; we demanded
it and we got it. And now we have
puny little minds demanding that this
language should be thrown away; that
we should all wipe away 200 years of
our history. Is it because we suffer
from an inferiority complex? It is no
more than an inferiority complex which
says that English is a foreign language
i India. It is as much Indian as it is
in England itself.

Apart from that, what is English ?
(Interruption). English is a language
that is universally accepted on the high
seas. Russian ships talk  English;
Chinese ships talk English; and even
your Hindi ships will have to speak
English on the high seas if you want
to survive on the high seas.

As far as airports are concerned,
every airport is required to speak Eng-
lish. Every pilot is required to speak
English, because when he comes to
make a safe landing, he cannot afford
the luxury of linguistic chauvinism.

17.43 Hrs.
[MR. DEPUTY-SPEAKER in the Chair.]

I was delighted to see the hoarding
that Air India International has put up,
which says, that “I have a  hundred
offices in six continents, but I speak
three regional languages : English, Eng-
lish and English”” Our stature in the
world, our acceptability as a great
nation, our counsel and wisdom in in-
ternational gatherings and our predomi-
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nant position in the Commonwealth,—
even Mr. V. K. Krishna Menon's
speeches at the United Nations were
delivered in English; who would have
cared to hear what Mr. Krishna Menon
had to say, if he had spoken either in
Hindi or in Malayalam—were all be-
cause of English. It is for that reason
that 1 would like to urge everybody
that English is an asset, and this is a
fact. To destroy it is unnatural and
antinational. If I have so far given
you the impression that I am in favour
of—

MR. DEPUTY-SPEAKER : The hon.
Member should address the Chair and
not address the audience.

SHRI PILOO MODY :—English or
the retention of English, I would like
to withdraw that impressions. I want to
point out that even at the United Na-
tions where they have almost 200 coun-
tries represented, there are only five

national languages. They happen to
be English, French, Spanish, Russian
and Chinese. This requires that there

should be 25 simultaneous translations
at the UN. With all the affluence of
the UN, it could afford only 25 simul-
taneous translations. But in the Indian
Parliament, with 16 major languages, if
we are to satisfy not merely those who
make a noise but all, we would require
256 simultaneous translations. I would
like to correct Mr. Dange on that point.
At least on mathematics, we canpot
argue. I would particularly like to
refer to my friend, Mr. Patel, who al-
ways speaks in Kannada that I have
no sympathy for him, because he knows
both Hindi and English and therefore
does not have to put the strain on this
House that he does by speaking in
Kannada. However, there are many
members in this House who do not
understand either English or Hindi and
for those people, no amount of money
that you spend would be sufficient.
What you should do is to give them
every type of encouragement and oppor-
tunity and facility. 1 would be in
favour of that, but not for my friend,
Mr. Patel.

SHRI NATH PAI: Every type
facility for what ?

of
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SHRI PILOO MODY : For listening
to the debate. It would be worth analys-
ing what are the groups who rake up
all this trouble. There are firstly those
who believe in the perverse theory of
destruction. They start with this pre-
mise that English must be destroyed,
whatever may come in its place. There
are others who feel that the best place
to attack English is the public school.
I think we have a friend in the House
somewhere who was very keen on dis-
carding public schools. Nobody is
bothered about education after all; it is
the language that has to carry the day.

Then, there are those whom we
loosely define as Hindiwalas, but they
come from various categories. There
are those who believe in one nation, one
language. There are those diehard Sans-
krit scholars.  There are others who
think that if Hindi was made the nation-
al language, they would become the new
clite. There are those who think—they
are quite genuine—that since there is a
comstitutional provision, we must im-
plement it. I agree, but if the constitu-
tional provision is inoperable, then the
Constitution must be changed.

Let us analyse the claims of these
Hindiwalas, Their first claim is that it
is the language spoken by the maximum
number of people—true, but sometimes
they trip and call it by a majority of
people. If you look up the 1961 census,
you will find that 27 per cent of the
people speak Hindi. This figure has been
boosted by a series of manipulations to
come to about 43 per cent. It is not a
majority even then. If one were to
analyse these figures, one would find
that all Urdu-speaking Hindus and those
who speak Punjabi, Rajastani, Sindhi,
Bihari, Bojpuri, etc. are all clubbed into
this category. If any evaluation was
possible, if one was serious about study-
ing facts (interruptions) if one would
only keep quiet and listen for a moment,
one would come to the very sad conclu-
sion that amongst those people who can
read Hindi in this country there are
probably only 3.5 million. This is the
sad story. And, if you go further you
will find that it is only 0.7 per cent of
the population of this country who can
read Hindi. If you were to look at
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what the Registrar of Newspapers has to
say, he says that there are only 8.9 per
cent people. ... (Interruptions)

MR. DEPUTY-SPEAKER : Order,
order. Let the hon. Member have his
say.

SHRI GEORGE FERNANDES
(Bombay South) : Why should be teil
a lie.

SHRI N. SREEKANTAN NAIR
(Quilon) : He has a right to say what
he wants to say.

SHRI SEZHIYAN : Sir, this kind of
interruptions cannot be tolerated,

ot ST T F T g W@
W ® AG Qe fge | o W
AT FE W@E

oft frgm fag (S=0N) 9w w7
W 5 T A Freen Afew

SHRI N. SREEKANTAN NAIR:
Everybody speaks lie here, including
ministers.

SHRI NAMBIAR : Sir, if it is Jute
from Calcutta, it has to be exported.
What has Jute to do with the Bill
here ?

MR. DEPUTY-SPEAKER : If hon.
Members have to say anything, whep
their party spokesmen speak they will
get an opportunity to contradict his
facts. Why are hon. Members so much
perturbed and agitated, I cannot under-
stand.

SHRI V. KRISHNAMOORTHI
(Cuddalore) : Shouting is no substitute
for argument (Interruptions).

SHRI PILOO MODY: I was just
quoting some figures, and I was going
to apologize to my friend, but I was
not given an opportunity. I was saying
that out of the Malayalam-speaking peo-
ple 8.9 per cent, out of Gujarati-speak- .
ing people 6.3 per cent, out of the
Bengali-speaking people 3.3 per cent
and out of the Hindi-speaking people
2.6 per cent read Hindi. Here are the
figures that I have collected. H. there
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[Shri Piloo Mody]
is any doubt or dispute about them, if

there are any flaws in my arguments. . .
(Interruptions)

ot wy fow@ : W ApEeia

TN I AFE A E 7

SHRI PILOO MODY : Sir, you will
understand how weak a case these peo-
ple have, if they cannot even counter
wrong statistics. After all, it is very
€asy to correct them. If I have -said
something that is wrong, I would like
to be corrected. But, instead of sitting
across the table and discussing or argu-
ing, they want to shout me down. 1
am afraid they have a very weak case.
So, this is the only way they can go
.about it.

SHRI J. B. KRIPALANI: May I
suggest to Shri Mody that the number
of people who know reading and writing
is different from the number of people
who speak a language? The number
of people who speak a language is quite
different. So, he is really trying to con-
fuse the issue.

SHRI PILOO MODY : No, Sir. 1
thank Acharyaji for what he has said.
But 1 am making it specifically clear
that 1 am referring to those people who
read it; that is why I emphasised the
fact of “reading”.

MR. DEPUTY-SPEAKER : He
should conclude in two minutes.
‘SHRI PILOO MODY : Sir, there

'were sO many interruptions.

MR. DEPUTY-SPEAKER : That is
all right. But he will have to conclude
now.

SHRI PILOO MODY : If you like,
1 will continue tomorrow. I want ten
minutes. Our party has time.

MR. DEPUTY-SPEAKER: 1 will
give you one minute today and the rest
tomorrow, provided of course there is
no other speaker from your party and
you want to exhaust the entire time.

SHRI PILOO MODY : No, Sir, not
the entire time.

MR. DEPUTY-SPEAKER : If you
are continuing tomorrow. I must fore-
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warn ycu that it will exhaust the time
of your party.

SHRI PILOO MODY : Sir, we have
still time at our disposal, I started at
5.35 pm.

MR. DEPUTY-SPEAKER : So far
as the statistics about time is concerned,
he may leave it to me.

SHRI PILOO MODY : In my hum-
ble opinion, what we are trying to do
here is just not possible. If they wanat
to impose Hindi, it will have to be an
imposition; it can be done through con-
quest or through civil war. The Russians
did it. Even' though it may be odious
to my friend, Shri Dange, in Russia 55
per cent of the people spoke Russian;
there were, besides, 22 nationalities and
50 ethnic groups. Stalin bragged that
in order to make Russian the national
language of the country they will have
to eliminate 10 million people. If 1 were
to use the same calculus in trying to
figure out how many people will have
to be eliminated in India the figure is
staggering; it goes to something like 30
million people who will have to be
elimi d if one language is to be ins-
talled as the national language today.

=it e wow Froday T wae &

WM RENTRFERE? ®AN
T qTE W A1 Fgd B oA 4 7

it Fax & 4w : o g F 9
J g @ § 109 W § o g a9 |
FIWIFRIMNGE@AF) TR
F F7 AT TN R & I TgA
21 F famTw A, gy I sfawTC
A NI '@ E wg e
21 AT A o T T A g
Leocod gl

it wfr wewr awNd : F A
N atfrg & 1 W F w1 AR WG @
fet adt wdw, ag o wE g g,
THEY JE qfaw F

MR. DEPUTY-SPEAKER : Do you
want to conclude now ?
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SHR1 PILOO MODY : I will
another five minutes.

take

MR. DEPUTY-SPEAKER : Then he
may continue tomorrow.

SHRI PILOO MODY : I will con-
clude this one proposition now and then
continue tomorrow. What I would like
to say is, today in terms of imposing a
language in a country. ...

Wy i 7 fafew aCa
AR FAE?

MR. DEPUTY-SPEAKER :
should try to conclude.

He

SHRI PILOO MODY : Is it possible
to say the concluding sentence on this
proposition with all these people shout-
ing ?

MR. DEPUTY-SPEAKER : 1 have
warned him earlier to address the chair.
He is not supposed to counter-argue
with them. If he wants to conclude
1oday, let him say the concluding sen-
tence right now. Because, the time for
this business is up and we have to take
up another business.

SHR!I PILOO MODY :
clude

I will con-
tomorrow. .. ... (Interruption)

SHRI SAMAR GUHA (Contai) :
The pumber of people who can speak
Hindi is 35 million and not 35 lakhs
and of those who can read and write
Hindi is 70 millions and not 70 lakhs,
corresponding number of the people
who can read and write English.

MR. DEPUTY-SPEAKER : Better
the hon. Member should meet him and
discuss the figure. This is not the
place to discuss and counter the argu-
ment that he has made.

SHRI J. B. KRIPALANI: May 1
suggest that if the Government has a
right to give perverse and false figures,
he has a perfect right to give false
figures.
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